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Thursday, this'th 6th  day of March, 2014 

CORAM: 
Hon'bk Mr Justice A K Basheer, Judicial Member 
Hon'ble Mr K Geot ge Joseph, Administrative Member 

0A29/2013 

1 . 	C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath I1ouse,'Kiltan Island, 
Union Territory of Lakshadweep-682 558 

T.P.Latheef 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 
Village (D'eep) Panchayath 
Kiltan Island, Union Territory of I akshadweep-682 558 

ThePrincipal. 
Government Senior Secondary School 
Kiltan 11.and 
UniOn Territory of LaksJ-iadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

v[aisha.. 
S/ó: Kidavu: Kornalarn 
Thenakkal House, Kiltan Island 
LJrion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/a Khalid 
Aliinapura, Kiltan Island 
Uron Territory of Lakshadweep-682 558. 

Razi 
$/9yth Koya 
Puthryatheldi Ia 111am, Kiltan Island 
Uruoi Trritoiy of L akshadweep-682 558 

5 	Sayed Muhammed Koya C I-I 
S/s: 'MutukØya 
Chaiayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

6. 	Rafeek Khah H.M. 
/ó Ab.dul;Réhrnan 

Aliyar House, Kiltan Island 
IJnioiiTerritory of Lakshadweep-682 558. 

(By Advocate MrShabu Sreedharan) 

Veisus 

App 1 i c ants 



L 1nion Th'itdry of Lakshadweep represented by 
the. Adm:inistrator, Kavarathi Island-682 555 

2 The firector of Panchayath 
Union Teriitoiy of Lakshadweep 
tKavarathiIsland-682 555 

 The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

 The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Ad\'dite,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. OA87h013 

 Abdul Salarn P.P., age 43 
S/.o, Saidrnuhammed 
Puthiyapura, Kiltan Island 
Liakshadweep. 

 Sj 11, 	qi i,t age 33 
So SaTdrrnhamrned 
Ka1tipheta 1 T-Iouse 	Kiltan Island 

ladJeep 	 Applicants 

(By Adcate Mr Pratap Abraham Varghese) 

Versus 

I. The Administrator 
Uii:ion Territory of Lakshadweep 
•Kv•arathi -682 555 

2. The Director, Department of Science & Technology 
Administration, 

Kavarath Island-682 555 

3 

1• 

Sub Sisional Officei 
Ofc 	of th environment Warden 
Oepar rnent'of Environment and Forest, 
Kiftqn tslnd, Jakshadweep-682 558 

4. the.Chaiiperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 	 Respondents 
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(ByAdv.ocate 	(Mr.S.Radhakrishnan (R1,2 & 3) 
(Mr.R.Ramdas R4) 

4. 	OA 113/2013. 

Muthukoya T.P. 
Sb Kidave 1-laji 
Thiruvaihpura, K i itan, Lakshadweep. 

SaRhP: 
S/d rahirn Ib 	Haji 
Pardara, Kiltan, Lakshadweep. 

Yaèoob P.K. 
S/olSubair.A. 
Punnaldad, Kiltan, Lakshadweep. 

A1iMohaiimed 
S/o.Attaka, A.l iyar, Kiltan, Lakshadweep. 

Kuhhikoya A.P. 
Sb Sayed Muhammed P.K. 
Ara!ka1pura, Ki itan, Lakshadweep.. 

 
S%o Kçláve T.P. 

1ibiKiltan, Lakshadweep. 

ii'var 
Sb Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

S'atharC.1-1. 
SIdN/Iohdftined P. 
Chadipura, Iijtan, Lakshadweep. 

 
S/ tyTohrnrnd V, 
1akyod Ki Ian, Lakshadweep 

! 

ée;c P.17 
/6 kh1ij Haji., Pallithithiyoda, 

Kilan,Lakshadweep. 

(By Advodt: Ms.Daisy I Daniel), 

S 	 Versus 

Applicants 

. 

' 	.. 
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., 
1. ihe Administrator 

Union.  Territory of Lakshadweep 
Kavarathi-682 555. 

2 The Chairperson 
Village (Dwee.p)Panchayath 
Kilta-682 558 

3 The Employment Officer 
Kavaiathi, Lakshadweep-682 555 

 Qirector of Panchayath 
Department ofPanchayath 
Kavarathi - 682 555 

 The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

 Horticultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558. 

(By Advoce: Mr.S.Radhakrishnan-R 1 ,3,4&5) 

5. O'A 126I20 1 

I. Asadulla K.C. 
sb 	ff Yousu 
Kannichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

2. Kunhi.M. 
So Ambukoya 
Mardummel, (iltan Island 
UT of LaksFdd'weep-682 558 

3. Nasa'rK. 
S/o Mohammed 
KQmalam, Kiltan Island 
UT of L4kshdadweep-682 558 

4. SalemP.P. 
Sb Hamsa 
Puthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

5. RafeekP.P. 
S/o çhadan 
turath$uraKiltan Island 
U. 	of 1 	kshdadweep-682 558 

N 

Respondents 
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Kunhi K.P. 
Sb Pukoa 
Kattnally, Ki1tan Island 
I.4JT of Lakshqaiweep-62 558 

Abdul Kasini P.V. 
Slb Muneer 
Pntàmvel, Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr,Shabu Sreedharan) 

Versus 

I. 	Uiiion Territory of Lakshadweep represented by 
the AdministratOr, Kavarathi Island-682 555 

2 	The Di.rkior of Panchayath 
Uiiio Ferritory of  Lakshadweep 
Kavaiathi Island 682 555 

3. 	The hirperson 
Villae(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

• 	4. 	The Executive Officer 
Village.  (Deep) Pan chayath 
Kiltan Island, Union 1 eiritory of Lakshadweep-682 558 

5 	The Environment Wat den 
Department of Envii onment and Forest 
Zonal Office, Kiltan Island 
Union 1 eintoiy of Lakshadweep-682 558 	 Respondents 

(By Advocate- 	Nr.S.Radhakrishnan (R1,2,4 & 5) 

6 	OA 137/2013 

I. 	ialaludheH 1:K. 
S/o Sha'iIPo.oyalap 
1oovalap Houe, Kiltan Island, 
UI of Lakshadv'eep-682 558 

• 	 .1 

2 	oI Is1C'H 
bo IaIlalpy 

KoLsFyoda, Kiltan Island, 
Ul of Lakshadweep-682 558 

. 
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IbrathullaTK 
S/p j\larned 
1'hriakaHouse, Kiltan Island, 
UT oLakshaiveep-682 558 

4 	Ameeiali A P 
Sb S.'ed Mohammed 
ArakalapLira 1-louse, Kiltan Island, 
U[ofLakshadw.eep-682 558. 

5.. 	.1 small T 
S/0 YUSUI 

Tholiyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

6 	Syed Mohammed Koya K P 
S/b Mohammed 
Kanji.ura I-lOuse, Kiltan Island 
)T. of Lakshadweep-682 558. 

7. 	Kas.inikoya C.H. 
S/ Muthukoya 
AmmipLira I-louse, Kiltan Island, 
J1' q1I.akshdweep-682 558. 	 Applicants 

(By Advocate Mr Shabu Sieedhaian) 

Versus 
Il  

Union Teiitoiy of Lakshadweep repiesented by 
the Adminivatoi, Kavaiathi lsland-682 555 

2 	TIle'Qiliec'tor of Panchayath 
Unicn JT ritoy of Lakshadweep 
Kavaiathi Island-682 555 

3 	The çhaupeion 
Village(bweep) Panchayath 
Kiltan Js1andUnion Tei ritoi y of Lakshadweep-682 558 

4 	Tliexecuti&Officei 
Villag (Dwee) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

5. 	. 	Assis'taHt 
Electiical Sub Division 
Kilta: Islaiid 
Un, io'n Territory of Lakshadveep-682 558. 	 Respondents 

• 	.....• 
.... 
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(By Advocate: Mr:Sadhakrishnan (RI ,2,4 & 5) 

OA 181/2013 

I. 	Sadakathulla.A, age 38. 
Sb Kunhi Ahammed 
Ajnad I-iouse, Kiltan Island 
Lakshadveep. 

2. 	Nararu.lIa P.T., age 26 
Sb Kuiihi 
PaIlihithiyodà House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.I1aisy I. Daniel) 

Versus 

The Administrator 
Lqion Ierritoty of Lakshadweep 
IKavarathi-682555. 

2. 	ThC.hairperson 
VlIage (Dweep) Panchayath r . 
Ki1taii682 558 

3 	I)it eëjbi bPnchayat 
Departrnnt of Panchayath 
Kàjrathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

O.A No. 212/2013 

P.P. I-Iavvab, W/o. Abdul Salarn 
Labourer, Agricultural Department, 
Agati s!and, Rsiding at Pallipuram House, 
IJih, Tei+itri of Lakshadweep, 
AgàjislaI)1. 

(By Aocáe: Mr:Jaju Babu) 

Versus. 

1. 	The Director.of Agriculture 
• Union Territory of Lakshadweep 

Ka.'aratti Island - 682 555. 

Applicants 

Respond nts 

A pp1 i cant 



I . 	The Administrator 
Un ion Territory of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

9. 	00 .A266/2013 

SabirAli.K 
Kuriyathiyoda House, 
Kiltan Island. 

C.P.Firoz. 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

tvI.C, Jaffer 
Pakkipura House 
<alpeni Island. 

1-labsa. A 
Alikome House 
Kiltan Island. 

A.P. Naseema 
Aynapura House, 
Kavraftii island. 

(By Adoce: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
cii-nihist , rati db of the Union Territory 

bfLakshadweep, Kavarathi —682 555. 
Fhe Director (Services) 
Administratioii of the Union Territory 
oiLakshadweep (Secretariat), 
Kavaratti - 682 555. 

pepartrneritoi Environment of Forests 
Uniqn 1 rrikry of Lakshadweep, 
Kavaathi - 2 555. 

I 	 - 

Respondents 

App! icants 

Respondents 
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(By Advcate:.: Mr. S. Radhaishnan) 

10 OANo 268/2013 

M Noorul Ameen 
S/a K'C Sayed Mohammed 
Mulayam House, Agatti Island 
Union Teriitoiy, Lakshadweep 

....... 
2. 	B.M. MansOor. 

Sb. Late A.C.Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lak shad weep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

I. 	The Administrator, 
Union Territor fLakshadweep, 
tKavarathi - 682 555. 

2.The Director of Panchayath, 
Department of Panchayath 
Kavaratti —682 555. 

3. 	Director of Since and Technology 

rtj 
and Inv.ironnent, 
UiiônTécr,' 9f Lakshadweep 
Kath'i:68 	55. 

4.D1 re6tor (Labour & Employment) 
Kavarathi —682 555. 

5. 	pecia1 Officei: 
Village (Dwep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

II. 	0A269/2013 

Ahamrned Basheer A 1 C., age 32 
S/o T.Y6unis :. 
ArakaachatläHoGseKijtan Island, 
Lakshdve 

(By A 	'cateMr.'dshious Kuriakosey 

Applicants 

Respondents 

Applicant 
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Versus 

I he Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

The.Chairperson 
Village (weep) Panchayath 
Kiltah-682 558. 

The Employrnnt Officer 
Kavarathi, Lakshadweep-682 55 5. 

Director of Panchayath 
Departrneit of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dweép) Panchayath 
Kiltan-682 558 

lortic.iltural Assistant 
\/illage(Dweep) Panchayat, 
Kiltan-682 558. 

(By icicate: 	(Nir.S.Radhakrishnan (R1,3 & 6) 

12.0A277/2013 

Harneeaad, age 26 
D/o Said Muharnmd 
Narnbihrn House, Kiltan Island 
Lakshad.\.p 

(By Adte Mr.Grashious Kuriakose, Sr.) 

Versus 

H. 
The Adijiinistitoi 
UT of Lakshadweep, Kavai athi-682 555 

2 	Dueor of aiiOhayath 
Depatènt 'cif Panchayath 
Iaiâthi-6,.2 555 

3 	xeutive Officer 
Vil14g (Dweei) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



2, 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Advocae: Mr.drshious Kuriakose, Sr. & Ms.Daisy I Daniel) 

versus 

T he Administrator 
UF of Lakshadweep, Kavarathi-682 555. 

Director 
Scince & Technology 
Chetlat-682 556 

Dirçctor of Panchayàth 
Rural Development Depatrnent of Panchayath 
Cheilt-682 56. 

ClàprOn. 
Village, (eep) Panchayath 
Chetl-6g2 555. 

Addl..SubDivisional Officer 
Cheilat-682 556. 

Junior Scientific Officer 
hetlat-682 536. 

Accounts Offlér 
Secretariat, Kavarathi-682 555. 

(By Aç1vocat:. Ml1adIiakrishnan-R 1-3 & 5-7) 

14 64No 19912013 

Respondents 
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1 	A K Sdjeed 
Akkara 1-louse 
K.alpern Island 

2 	p Haseerià 
Poodyen-i House 
•Kalpcni Is1and. 

A.T. Ahadabi 
Athanarn Thottam House 
Kalpenilsiand, 

P.P. Su!aikha 
Puth.iya Pandaram House 
Kalpeni Island 

5 	C P Nooijehan 
çheminanamPalli House 
Kalpeni Island 

6 	A K I3eebi 
Arakkalar HOuse 
1aleni Island. 

7. 	M.P. Mohammed 
Mullipura House 
ialpeni 1s1ard, 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	TheAdministrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadwp (Secretariat), 
jKavaratti - 682 555. 

bartmentoAgricu1ture 
Unirn Territory of Lakshadweep, 
tKavarathi 682 555. 
Rer.sentéd by its Director. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan) 



S 
15. 0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Bashee, age 49 
S/o Nalla Koya, Karakunnel House, 
Androti Island. 

	

4, 	P.P.FIassan, age 41, 
Sb Sayeed Bukari M .P.,Pandathpura House, 
Androu. Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island. 

C.Mohammed Kasirn, age 44, 
S/o Koya Kidave, Chettathada House, 
Androfl Island, 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island, 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andron Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

	

II. 	P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andron Island. 

	

12. 	A.Jamal. age 48, 
S/o Abdulla Atta1ad, Aliyathara House, 
Andrott Island, 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o BUhari, Lavanakkal House, 
Andrott Island. 

15.. 	C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andi'ott Island. 

T.B.Moharnmed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.I-lakeem, age 48, 
S/n Siddique, Pudiya Nalarn, 
Andi'ott Island. 

K.K.Kunhibi, age 52, 
S/0 Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejornmabi, age 39, 
S/n Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Mui'shid, age 36, 
S/o Koyamma KP., Moosathada, 
Andrott Island. 

K.C.Moharnrned Hussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.I-Iarnza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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. 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P,M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnmabi, age 37, 
D/o YousafT., Lavanakkai House, 
Andrott Island. 

14.1,,'.1-iussain, age 35, 
S/o Pookunhi, I-Ialookaldada House, 

Andrott Island. 

M.P.Mohammed Ratek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andron Island. 

31, 	K.Moharnrned Fasal, age 32, 
Sb J unhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andron Island. 

34, 	A.Rsheed Khan, age 39, 
S/o Sayeed lsmail, Aliyathaia I-louse, 
Andou Island 

K.Abçu1 Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar I-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Androfl Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott island. 

T.M,Mohamrned Aliyul Akbar, age 32, 
S/o Basheer, KakachiyapuraHouse, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andi'ott island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila Illani, 
Andron Island. 

M.M.Sayeecl 1-lussain, age 27, 
S/o Sa.yeed Koya, Moosankakkada House, 
Andrott Island. 

M,C.1-lammedathbi, age 37, 
D/oY:ousaf, Mylachetta I-louse, 
Androt.t Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 

•Andrott Island. 

Guliar Iviadeena Beegum, age 37, 
D/o::Nlohammed B, Aliyathara House, 
Andrótt Island. 

46 	K Pookunhi Koya, age 36, 
S/ó. qoo b ,  Kolikkatt I-louse, 
AndrU Island. 

47. l.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andron Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Pancliayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Viflage (Dweep)Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

R4ohmmed Shamsheer M.K. 
Sb I3athe.sha U.P. 
Mayamkkada House, Androth. 

Mohammed Asker 
S/o Seethi 
Aliytthara 1-louse, Androth. 

Noushakhan M.K. 
S/oSied IKoya 
Mayamkakkada 1-louse, Andioth 

9 	Mohspmed Kasirn P P 
5/0 T<iidave, Palathupra 1-louse, Androth 

10. AbdiI Akbar 
S/oStibair 
Panclath lithiya Pura I-louse, Androth 

f\/Iujceb Rahman 
S/.o Ibrahim 
Aliyathara 1-louse, Androth 

12 	Sua K I 
/o asim Koya 

kun imathi 1-louse, Andi oth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalarn T 
S /o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassirn 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/oP.:1K.Kidave 
Palathupura House, Androth 

Muhañirned Khaleel 
S/o Ajdu11a 
A1iyahara House, Androth 

Muharnrned Basheer C.P. 
S/o Abdul Khader 
Cherikka! Puthiyapura House, 
Andrqth. 

(By AdvoQate 	Mr. S. Radhakrishnan - R1-4) 
H 	(Ms.Rekha Vasudevan (R5-19) 

i i  

Respondents 
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16. 	OA301/2O13. 

1. 	Anakoya TN, age 44 
S/o Koya Tharikgal: T, 
1 hailath Valiyakkattu 
Androth Island 

2 	Sayced JKoya, age 43 
S/o Kbya'Kidav&,'Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyamrnada House 
Androth Island. 

Yousai, .age 60 
S/o Ahammed, Kandalath House, 
Androth° Island. 

5 	Mujee Rehman, age 35 
Sb Koya, Kaichetta House, 
Andioth Island 

Abdu1.Nasar;e 38 
S/oJa.1la Koya, Kunnashada House, 
Androth Islaiid.. 

Mohammed .13aheer, age 37 
S./o Yacoob, .l iyathara I-louse, 
Andioth Island 

8 	 age 35 
Sb SaeeKpya, Pandath Puthiyapuia House 
AndothI)and 

9 	Pooko ag 4 ya, 	j4 
S,/pKbyamrna,Mayampokada I-louse, 
Andrhth Is;Iandj 

10. 	Noufal, age 43 
S/o,Koyarfrra Koya,  Thacheri I-louse, 
Andioth Island 

Ii 	AsiI,age37 I  
SboSeethi, '1h.cheii Moosathada House, 
Andioth Island 



1-Jassan. age 30 
S/h Jama1udeeh, JKadiyammada House 
Andi'oth Island. 	: 

Mohañmccl Räfk,age41 
S/o.A.yshomnabi., Bilutheth House, 
Andxoth ISland.. 

Jalal,àge 37 
S/o Kunniseedhi, Palathupura House, 
Androtft Island. 

Farook, age 49 
.5bo Koyamma, Pochalam House, 
AjidrotIi Island. 

Abdul Ffassan, age 5 1 
/, bdulKhader,  Karachetta House, 

Androth Island 

Koa, age 48 

Sb Sayeed Mohammed; Thacheri Moosathada House, 
AndrOthls!änd. 

Basheer, age7 
Si.iidave Moodampura House, 
Androt'll Island, 

NhanjmcdI1is:aih, age 42 
Si amecdAzhikakem Pura House, 
Adioth Island 

20 	Jabbai, age 39 
S/o;Nàl!aKoyâ,.Kunnashada House 
AndrothJsiad. 

J4ohamrnedLyaudden, age 33 
Sb S.äyed Mhammed, Neelathupura House 
Androth Island 

Hhed, age 42. 
Sio Sayced Mhammed, Kunhali House, 
Androth I[aid 

23 	Shahul Hameed, age 33 
S/oKidave, Poodamkakkada House 
Andioth Island 

24. Raidad Beebi, age 46 



2Z 

So S iddeequ, iuthiyana1akam House, 
jJ 

Andioth Is1ani 

25 	Indcen, age 60 
S/a Ahammed, Kandal ath House, 
Andioth Island 

26 	Mohammed Saleern, age142 
S/a Sayeed Mohammed,4 Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
S/a Thangu Koya, Pentarnveli House, 
An'droth'Is1ad.. 

28: 	Sideeque,age.43 
S/o Kidave, Modiyothada House, 
Androth Islarid. 

29. Shanavas, àg 33 
S/o Kunhi Ioya, Pochalam House, 
Androth Island. 

30 	Pookunhi, age SOn 
S/o Kidave, Aliyathara House, 
Andi ptff'Isjand 

31 	Kalee1'agc 39 
S/a Bu ar." if , Asanakar House 
Atdiqth Islatii 

;. 	.1: .........: 
32. 	IIyas,age 36 

S/a Hamza KOya, Aliyathaia House, 
4idoth. Islar ... 

33 	Mohammed basheer, age 39 
Sp Sayced Mohammed, Aliyathara House, 
Andiot Island' 

' I  

34 	Mohn1d1fi, age 33 
SIo'Sayeed Ii1I'i1,  Aliyathara House, 
ALA LVII J LII ,  .t%3iCtIAA. 

35 	heuya Koy, age 46 
S/o Kadei, Matharapura House, 
Andioth Is1ad 
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37 

W.  

39 

all 

42 

43 

45. 

46 

47 
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Mb.1iIa.itiined SIeem; age .33 
Sb Koyamma, Kannipura I-louse, 
Andioth Island 

Shamsuddeen, age 33 
Sb Abdul Kader, Belichetta House, 
Andioth Island 

Kunhiscethi, age 47 
S/o Aboo Sala, Lavanakkal House, 
Androth. 1,slai,d..; 

Yacoob, age 4 
o Sanddeen Kunnashada House, 

Androth Island. 

Abdul Jabbar, age 38 
Sb Sayced Mohammed, Kannichetta House,. 
Androth Island. 

Jnal, age 41 
S/Q. ,Saye Bukari, Bidurnkattu Bilutheth House, 
Androth:Fslaid. 

sd: ge 
U/oSayedB,14kar:i, Thacheri Biyyada, 
Androth Island. 

fla Beegum, age 29 aJi  
bNal1aloa, Lavanakkal House, 

AndrOth Island. 

Shaha:nas fegiirn, age 28 
)/QJu11Ii .Kb.'a Lavanakkal House, 
ndidt 1laid. 

32. 
lçUphi;ahmath Villa, 

age 33 

Sc Nsa, hbdath House, 
Androth lslahd. 

1bal, age 42 :  
SboYousaf Pndaram House, 
Androth Island. 



lIassan, age 39 
S./o Sayeed Bikari, Matharapura House, 
Andrath lsland 

Mohammed Saleem, age 38. 
S/a Yousaf, I hailath House, 
Andioth Island 

Mohammed Musthafa, age 36 
Sb Pookoya,Neganmada I-louse, 
Androth Island. 

Koya, age 36 
S/a Attakoya, Mathil 1-louse, 
Androth Island. 

Kamil. 
S/a Muthu IK.oya, Palathupura I-louse, 
Androth Island. 

53 	AsJ agc30 
S/a Scthi Koya, Lavanakkal House, 
Andi oth Island 

Sakari'a, ag 	2 
S/a Muthukoya, Bilutheth House, 
Androth Island. 

Salih,age 3•7. 
S/.a Kunikoyd,Aynarnada I-louse, 
Androth IsIaiid. 

56 	Rahrncithulla, agc. 39 
S/a S iddcquc, Bi lutheth 1-louse, 
AndiohIslançl. 

57 	Mohammed Aslam Nasci, age 40 
S/a SayeeMpharnmed, Palliyet House, 
Andrath Isfahd. 

Sayced Moliammed, age 42 
S/a Ksi.mi; ichadapurakattu I-louse 
Andrath Island. 

A1 v.ari:1ussair age 29 
S/Q FQQk.Qya, Ki.nnashada House 
Andi oth Island 
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Fäbeebu Rahman, age 28 
Sb Sayeed Mohammed, Kunnel House 
Andioth Island 

Rasheed age 3 
bo Koyà 1<erakkada House 

Andloti) Is1nd 

62 	Cheriya Koya, age 32 
S/o A boo SaIah; Perumpalli House 
Androth Island. 

Mu.eeb Rehman, age 37 
S/oSayeed Buhaxi, Karakunnel House 
Androth Island.. 

NouI'el K, age 33 
S/o 1'J.attaia Koya, Cheriyadarn House 
Andioth Island 

65 	Adl amad, age 45 
Sb Koyamma, Kai akkada House 
Andioth Island 

66. Sliamu Shnobs, age 34 
S/o Cheri'yakoya. M., Pentamvilapura House 
Androth Island, 

67 	MohamrnedAbdul Naser, age 308 
S/o Jaleel M Kottiathattu f-louse 
Andioth Islhic1 

r 
68 	Mohaiin-id athahu1la, age 33 

Sb TKoyai4koya, Nallal House 
Andioth Is1d 

69 	Iia'thul1ah,ge 30 
Sb Kunhisethi, Perumpalli I-louse 
Andioth Island 

70. 	R i ya:s age. 
5/0 Shaik KoS'a  P S , Pentarnbelipuia House 
Andi 0th Island 

71 	Nisai,a31 
S/9 Kidav P 	Pandathu Lavenakkan House 

1slai 
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2.' 

rcan111aL,age 1-z.. 
S/0 Pookuty 
A 	

M , Mathi1 I-louse 
hdot'li Tländ.. 

. 

Mohammed Hassan, age 3, 7 
Sb Sayeed Mohammed, Achammada House 
Andi oth Island 

Shamsudeen,'age 32 
S/o,  Muthu Koya K , Nellat House 
Androth lslã -id. 

Mohamme.d Naseer, age 28 
S/pjvluhammed, Pentamvelipura I-louse 
Añdroth Island. 

Rau lath Beegum, age 29 
Sto Thangakoya, Arathupura 1-louse 
AnClr)th lslnd. 

77. 	Fathahiddèei, age 38 
P Kiave, UK., Makket 1-louse 

Anclioth Island 

78 	Badiul Mine, age 32 
S/a Abdu1 K'hadei, Moodampuia House 
Andioth I:Slajq 

79 	Mohammed I4istafa, age 33 
S/a Ahammadiya, Jabalpuia 1-louse 
Androth 	ar. 

80 	Mohammed 1asim, age 47 
S/a Kidavc 1 \4 K, Makket House 
Ardi oih lslaid 

81 	MohaniedAboosalih, age 40 
S/o Sa'ced Mohamnied, Bilutheth House 
Andi oth Island 

82 	Run hisecthi, 	e 47 
S/o Yousaf, Mcthaiapuiakatte House 
Andioth lslard 

83. Harisa Kôaãge 42 
S/o Ahãmmed Makkett I-louse 
Andioth lslaid 

73 

74. 

75 

76 
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 Attàloya, dg 	49 
Sb 	Yäcoob, A1iyathara House 
tndroth Island. 

 Khalep ; ge49 
S/oayed, Clerikka1 Pi:ithiyapura House 
i4ndrothIslnd. 

• 	 86. 1ahhul1, age 34 
Sb 	Sayeed Mohammed, Palliyett House 
Androth Island.' 

 Basheer, age 55 
Thcheri Moosathara 

• Androth Island. 

 Mohammed Farook, age 33 
SIo Nallakoya,ç.L., Tharampalli Makket House 
Ahdroth I81and 

 Abdos1ihae3I 
S/p SIaik K'a, Moosakada House 
Aidroth' 11anç1. 

 Salenage31 
S/oSeëthi,Karakunnel I-louse 
Andrith Island. 

 Mohammed Kasim, age 33 
S/oSayed Mqhammed P.C., Pathada House 
AndotJ 	is1aid 

92 9heu)'<oya 	age 44 
S/a lKidy T 	Lavanakkal House 
Aiid oth Islahd 

 MohmmedJhn, age 41 
Sb 	Sa'eed Imai!, Kanda lath 1-louse 
Androth Island. 

 Sabir Khan, age 33 
S/a. KQyamnal.oya, 	ThattampQkkada I-louse" 
AiidrothIslaid. 

 Iiss,ag43 
Si 	Sytéd Bukaii, Podamkakkada I-louse 
.dh f,slb 
II, 	 iS; 	1 



. 

96 	Akbai C , age 
S4o Attakoyd 'K Edayakkal House 
\ndOt 'Id 

97.ibdu VahaI,age 33 
/o Thngakya ,P , Kunha1i House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Eda)'akka•l TIO11ILSC 

Androth Islahd.. 

Navasage 25 
S/0 Hussai n, Thahira Manzi! 
Andoth Island.. 

hanavas, age :3:3 
Sb Shaiafudeen, Mathil House 
Andioth Island 

101 	1-lassan, age 33 
Sb Seethi M, Lavanakal House 
Andioth Island 

102. Mohanihied  .Ba•sheer, age 42 
S/o Yousal, N&lal House 
/pdioth island 

103 	han S$uei,dge 36 
Sb 	al1a Koy, Kunnashada House 
Aidi*th .ts la n d ;.  

104i Zinu1 A6id, age 26 
Sb Kidave K, Palliat House 
Aidoth Is1àrd. 

Muthu Koya, age 39 
Sto Junhi.ethi, Makkette 
Andioth Island 

Mohamned Mukhbeel, age 30 
S/p Koyaiimakoya, Kerakkada House 
Andoth 1sl.n 

I 	 I 

I 	 I 

Shamuudeem, age 27 
Sb Koya Kidave M P , Pandathupura House 
Andioth islaid 
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108 Shihabdhe,age27 
S/p Muthu Koya, Pandathupura House 
4iidioth Is1aid 

109. 1  Ubaidulla, age 29 
Sb 	Sathai, Kannipwa House 
Andioth Island 

110 Jalal, age 49 
S/o YousalP , Mooddrnpura House 
Andioth Island 

 Kidavage55 
S/o.JnçleenM.,Biriyammada House 
Andioth Island 

 Idayu,age 59 
Sbo ; Irjab, Mkkàt House 
Androth.Islani. 

 Mohammed Salahudheen, age 26 
Sb 	Koya I P , Kandeth House 
And1oth Island 

114 MohaipedS'hakeer, age 22 
S/o IKdnhieethi, Makket House 
Andoth Jsland 

115 MoFamme 	Aithaf, age 24 
Sb 	Jamal, Mayornpokkada House 
Andioth Island 

116. Abdul Gaf'ooi, age 28 
S/o Nallakoya T ? , Bappathiyoda House 
Androth Island.. 

117 N4ohammed Yathiya Khan, age 23 
S/o Bshei K, Mathil house 
Andioth Island 

i f 

118 N11aKbya, age 39
1. 

SbKhade 1 PC, 
Aridioth Island 

119 Kunnikoya, age 35 
Sb Ahmcd, 1onnikani House 
Andioth Island 



120 Zdlnul Abid, age 41 
Sb Ass•ainar.N.P•., Kandalath House, 
Andi oth Island 

121. Mo.han1medag. 50 
S/.Abdul Kbader Kaval Chetta 1-louse, 
Andioth Island 

122 Abu Nasu, age 36 
Sb Siddique, Kunnashada House, 
Andöth Island. 

Mohammed Aboo Salih, age 37 
S/a Musthafa, Ammelam House, 
Androth ls!and 

Koya,age37 
S/o Sayeed Mohammed, Lavanakka! House, 
Androth Island. 

Mohammed IafeekC.P., age 38 
S/ç. :.Sayed, Cherikkal Puthiyapuram 
Andioth Hand 

126 Molrnmed Rafek, age 40 
Sb Ukkas, J3ilutheth 1-louse, 
Andioth Island 

N4ukbe1 	ge 28 
SbQ,'JyleedIJ..Perumpalli House, 
AndOh Island. 

Rasheed Khah, age 33 
S/a Kjdavc A., Biyyadachtta House, 
Andrqth ts!and., 

129 Mohaöd Fook, age 31 
S/o Pockitty Ku'nnel House, 
A n d:o th 1s1aid. 

Rahmthu1lah,'age 31 

	

S/c) Koya.mmaK. 	Bappathiyoda 1-louse, 
Ahdroth Islaid. 

Mohammed Kasim, age 30 
S/a .Nallakoya.i 1ennashada I-louse, 
A ndroth I sIiid. 



0 000 0 0 0 0000 

132. Mohaitimed aä1, age .38 
Sb Kidave M P, Kandalath House, 
Andiotk Island 

$ 	 I  

133 Mohairimed Abi1 cforTM , age 38 
. flar.aflpJy IVIaRKet 1-1ous, 

Andicith Island 
$$ 

134 Jan-ia!, age 57 
Sb Kidave, Poovadakkattu House, 
Androib 1 s I and; 

135 Mohammed Saleem, age :31 
S/o1-I4ssan Kunrii, Keyiyoda House, 
Androth Isla.hd. . 	. 

( 

. 

• 	136. 

 

  

 

 

 

• 	142. 

143. 

koamma:,:ae 047•. 
Sbo.Aboo Sàleh, Kavalchetta House, 
And oth Island 

f-lidayathulla, age 38 
Sb Koya m ma, K,arachetta House, 
Anàoth Island 

Abdu1Ae6'Khan, age 41 
S/o.M.pharñi-iied, Birayammada House, 
Ahdroth.1slarid. 

Shamsuddàeen, age 32 
Sb Sideeque M P , Pazhayakamkattu House, 
i\ndioth Islahd 

	

'.i;: 	••': 	 • . 	
. 

I4is}i 	age 33 
S/10 Kdyap7nkoya, Ammelam House, 
Aiidrdth rs1ahd:;,. 

	

1 	
[ 

N1Ikoya, aei 5 0 
S/o Ahame'd P 0 , Matharapura House, 
Andjoth Island 

Ilamza Koyage 43 
Sb Iidave 13 ,Aliyathai a House, 
Androth Isjand 

IL 

Mc1nn1edIT\1ss$a1n, age 28 
SboItIia1YI1? , Ah-irnelam House, 

ndioth Isánd 
• 0. 

	

r 	L. 	 F 



144 Sayeed Jsmai1ae 58 
Sb Adu1la P P, Pudamkakkada House, 

idiohLs1and 

145 Amjath'Khan,age28 
Sb Buniyarnin', Ainmelarn House, 
Andioth Island 

146, MbharnrnedIqbal, age18 
S/o Nallakoya, 1eruthpa11y House, 
Androth Island. 

147. PoOkunni, ge6 
S/o YQusa11TlaJi Bappathiyoda House, 
Andioth Island i 

148 Mohdn1ncd 11asheei, age 38 
/o IKidave A , Mayarnpokkada House, 

Andi oth Island 

149. Cheriyakoyà, .age. 36 
Sb iKunnikpya P., Thacheri House, 
Androth. Island.: 

150 Naseernudheen k S P , age 28 
"/c) Abdul Khder F , Karachetta Sarommapura House, 
Andioth Island 

151 Abdayooi , age  41 
SR  

1.0. Syet4Buhii M , Kunchali House, 

152 Iiyabiarnan, age 31 
Sb Kunmkoya M P , Chekummada House, 
Andioth Lland 

153 Kunhibi, age 46 
S/o 1Kadei,Purnpal1i House, 
Andioth 1land 

154 1âthurniai, pge 52 
r?bp Ko'dimiakoya, Kolikkattu Naduvilkarn House, 
Andioth Jlap1d 

155 Safiyu'1lah,ae5 
I3o 1 lamsa Koya, Aliyathara House, 
Andioth Island 



156 

157 

159. 
S/q:SayeedMoh:ai -irned, Karakuniiel House, 
Andioth Island 

160 Siia;, age 47 
Sb IKidave K , Kunnumpura House, 

Island.. 

.ohnmed Raage 31 
S/o:.Ha,ipza. ioy, K., Pathummapura House, 
A iid roth Is! a iid. 

Zi1lAdge 26 
5/0 Nài!akoya k C ,Pa!liyat House, 
idtJsIand. 

Abd1 	 ai, ,.agQ age 35 
S/ KüimiSeethj, Makkett House, 
Androth Island. 

Sjeed Mohammed, age 54 
s/o, Kidavu, Pobvadakkattu House, 
And. ih 

Atal2i ;ageL$7,i 

I)/&'IOtifK,P., Thacheri House, 
Andih s!4id 

13a  d 11 - 
 "5 94g3' 

I)b.oKoyanikoya P., Thacheri House, 
\ndroth Is1hd 

Yakob, age40 1  

S/() ,Kidvu 1, Anirnelarn House, 
Androth Islabd. 



Mohammed Rafee, age 42 
S/o Koyarfmakçy, Mayarnpokkada I-louse, 
Androth 1s1aitd. 

Mullakoya, age 47 
Sb Majeed K., Lavaakal House, 
Androth 1s1ad. 	.: 

Pookunhag 46 
Sb IKidave 	A P, mn1ani House, 
Androth Islahd. 

N'lohammedKasim, age 46 
Sb Yousaf, Báppathiyoda House, 
Androlh Island. 

Kadeja,age5.l 	.. 
Dbo Kidave K., Thacheri 1-louse, 
Androth Islahd. 

Mu1laLi,age4 
1o.1icia'e,.. P.aiathupura House, 
Andtoth Ildid. 

aizobrYi Zyeed P.P., age 25 
Sb J\4 .P.Fathu1,lah, Puràthikkatt Puthiyapurarn, 
And roth 1s1aiid. 

Au i\kbarK:ae25 
S/oChcriyakoya, Kannathimada, 
Androth lslnd. 

o1amnealeem, age 33 
Sbo.Shaikpya Kunhali House, 
/\ftdl:o1h 1siad 	 Applicants 

(By Advbat'c 	1k BGangcsh) 

Versus 

[ho Adminirätor 
Adi'll'inistrati'dil of the UT of Lakshadweep 
Kavarathi 682 555 

1)cpartment ojgriculture 
U [oi'Lakha4'ecp, 1Kvarathi 682 555 

jescn1. 	b16birector. 

DiicfôiParhayats 

. 
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Lepaitipent of'Ianchayats 
dn11bstati6n pf the UT of Lakshadweep 

i.aâF'82 5 5 

4 	YilJae (DvYee) Panchayat 
$ndioth Is1nl iepreseiited by its 
Fxecutive Officer 	 Respondents 

(By Ad\'ocate Mi S Radhakiishnan) 

17. OA 302I2013. 

I. 	Jailer, age 35 .: 
S/o BabLi'n; Palinethechetta House 
Amin I s.1arid. 

2 	Faiooque,age33 
Sb Khadet ?  Kulandam 1-louse 
4mini sland 

3 	Abciülla Koya, age 50 
S/0 Attakoya, Malika House 
Ainini.:11aIid. 

4 	Nallakoya, age 40 
S/o Abdu11:Koya, Puthoya Kanniyarn House 
Amini Island 

5 	A1i'Mhrniied, age 47 
Sb 	ohariiid, Kombarn House 
Amim i1ard 	I  

6 	Shai a'udheen, age 36 
o Kidave, Kotechetta House 

Akiini sland 

7. 	Jabbr P.C, ge'3.6 
Sbo Cheriy'a .lKo)ia, Purakkachetta House 
Amini Island 

8 	Yousal ae 36 
SiBe1iychadachatta 1-louse 

1 

Ami1u island 

I 	I 

9. 	 33. 
S/o Sayed SFe'ikoya, Mampui am House 
Amni Island 	 Applicants 

(By Advoate Mi K B Gangesh) 



4. 	Village. (D\.v.eel3) Panchayat 
Amini Island represented by its 
Executive Officer. 	.. 	 Respondents 

(By Advocate: 'M r.S .Radhakrishnan/M/s Sheriff Associates) 

18. ÔÀ 303/2013 

Aboobker13 .,age41 
/o Kuhikunhi, Pallam House 

Kavarathi Island. 

Musi.hafai3.K.,áge 45 
/o Sayced,.Rakakada House 

Kavarathi 1s4;. 

Moh1edhafi'M., age 34 
S/Q 	 Malika House 
Kavaiath kl lai l 	I  

Abdu! NaerA.P., age 43 
S/p Chçriyakoya. K., Aynipura House 
I<avarathi Is1aid. 

Yacoob K.P., age 41 
S/u Kidave U.P;,, Kuttipapepura House 
Kavarathi Island. 

A!ikoya.K, agi 1 
S/oBahà P IeIiyam House 
1avarathi Is!àpd. 

•••• .I• 
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7 	Mujeb Rehman U P, age 34 

0 S/o AIikoa C K, Uthampokakada House 
Kavajathl Island 

8 	'J hañakoya \ P n ge 43 
Sb Ukkas, Vadakki1apua House 
Kavaiathi Island 

9 	Mujeeb Rehman B, age 30 
S/o I hangako'a, Birekal House 
Kavarathi .Islthid.. 

10. 	Sajitha P.,age.32 
1)10 Au Aiadarn, Poovinoda House 
Kavarathi Islafld. 

Basheet P I , age 44 
Sb Mohammed Pallipura, Puthiya 111am 1-louse 
Kavai allii island 

• 	
:. 	

. 

Abdul Raleek K, age 44 
Sb Ahrned 1Katimmada, Kadapurathaba House 

a\/ai athi Isla 1< 	nd 

S1cm 34. 
Sb Mohammed C P , Athampapepura 1-louse 
Kavat athi Island 

Mohammed -1ussain P A , age 29 
Sb Khalid l-Iaji K?, Puthiya Alikom House 
Kavatathi Island 

J,40135 
Sb I Tamz, Th inikad House 
Kavaiathi ls1arH 

Anwai A P , ag 39 
S/o Muthu, Aynepuia 
Kavai athi Island 

13aheei S , ag 35 
Sb I lamzath A 1, Saliyabiyoda 
lKavalad?1 Island 

Uag 
S/a AbdOba1e, Melillam 

 

 

15 

16 

17 

18. 

LIII .L.>ICIJILI •• 4. 
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Harnzath, age 2 7 

	 S 
/o Uman 1-hji, Aynepwa 

Kâ\'ath Island 
r;; 	 '-• 

PTO 
	

Mujceb Rehrnan, ag 38 
Sb I Iarnzath A I , Safiyabiyoda 
Kavaiathi Island 

Manikfan K P , age 30 
S/o AbdUlla A, Kuttitpç'pura 
Agatti IIand. 

22 	1 lidayalhulla S M , age 36 
S/oHamzath B .1<., Subaida Manzil 
Kavaiathi Island 

23 	Ansa PP,age3l 
Sb Cheiiya Koya K P , Pakichipuia 
Ià'.arahi Islaii.d. 

24. 	Suliman K.P.,age 38 
S/o Kjd'c V UP., Kuttipàppepura 
Kavai athi Island 

25 	Y4coobCP,agc40 
S/o Yousuf? , Puleenakeel House 
lKavaiathi 1  Island 

26 	Nizin1P , age 34 
Sb Zakjiah Kochipuia House 
Kavai athi Island 

27 	Salccm V ae 9 
',bo I Iamzth \/ëloda I-louse 
Kavaiathi Island 

28 	Anakoya B ,age 41 
$b Aboobackei M 1, Biiekal House 
Kavaidthi Island 

29 NauhaV ge 30 
S/o Kra1 M CPal1iveedu House 

30 Mohmmd Iiuba1 K K , age 31 
Sb Kasmi P V Kunnarnkalarn House 
1<avaiathi Island 



.3S 

• 31 shikAhcP,cge30 
Cheidipapada House 

Kavaiathi island 

32 Mohammed Rafi P , age 38 
S/a Cheiiya Koya Pa11ic1arn, Pulipinnakad 
Kvaiathi Is1aid 

33 
h 

Pookoya P p , age 48 
Sb 	Babujan M , Puthiyaura House 
Kiltan islahd 

 Hussaina!iK:P., age 33. 
• /oMuhammdC., Kuttithayapura House 

Kavarathi Island. 

 SüIaimah M.àge 37 
S/a Namzath Nit, Maidanoda House 

• 1aarathi Island. 

36 Kaja 1 lussain C , age 37 
S/o. Abiiinred  Kfj*  ap. T,P., Chungam House 
I\'ai'thi I1ind. 

37 Mjeeehman T K , age 38 
S/o Fhinlikad House 
Kavaiatlii Island 

38. N4ohadd Siifl K.P., age 32 
S/o Sayed PooA, Kakachiyapura I-louse 
Kavaiathi Island 

39 Mohammed Rail B , age 33 
/o Attakidave F P , Beeianthoda House 

lKavaiathi 1slnd 

40 Rieege3 
S/a 	J . 

	P1eenkee1 House 
Ia'Yarat1n 	slrd 

41 UmmeriK P ,age 37 
S/o Udiifa C PTheki1a 111am 
KavatathiIsland 

42 N4ohammcd Rafeek, age 37 
S/o Aflai 1< p ,'1okarachiyapuia House 
Kavaiahi Island 

4 	II 

Ho use 



.. 	 .., . .. 

1 	 'p 

1 	
/:fko 

43 	tvloh inimed D,ige 31 
Sb KidveK P, Baiakaroda House 
Kàväi athi Islnd 

44 	Jlel 1, age 43 
Sb J\taJ Veloda, Po6vaimada House 
Kavataihi s1and 

45 	Deihath, age 33 
Sb Mohammed T , Amanathakepura House 
Ka\'àlatFui Island. 

S 

46. 	Sharâftidheei, age 24 
S/bA1I A., Poo ndda House 
Ka\'.arathi klnd: 

(By Ad\ocate: M.K.Gangesh) 

Versus 

1 	the Adiistitoi 
ofthe UT of Lakshadweep 

.K.a\'.i'thi2;.555. 

2 	Dcpi tmcit 1 gi icultui e 

•T.p f.alveep 
Ka\'alath1-68 	55 iepresented by 
its Diectoi 

3 	Duectot oJ Paichayats 
Dcpai tment df Panchayats 
Adm in, sti ation of the U1 of Lakshadweep, 
Ka\a1athi 682 555 

4 	Diuit Panchayat 
].a\aIath1 icis..nted by its 
Eecuti'cOfficei 

5 	\'illage (Dwdcp) Panchayat 
Kavai athi 1 1and i epi esented by its 
1 ".cc utive OIfici 

(By Ad\'ocduc Mi S Radhaki ishnan) 

19 	0A319/20L3 ............... 

1 C 	1I1 	ake4 
jThieectta House 

iñm 	arl 

Applicants 

Respondents 



• 2 I C iathurharndn, age 33 
S/o Hàsainai Beliyachada House 
Amin I1and 

3 M Khaleel, age 38 
S/o Khadei, Marnanoda House 
Amini tlsland 

4 PlSiiaj,agc3l 
Sb 	Abusaia, Putjiyaillam House 
Amini Island. 

5. KK.kazak, age 27 
S/s:. Khderkya, Kunniyatarnkakkada House 
Ammi Island 

6 PAshiaf,age3 
S/à .Ahme:d, Pl1aiii House 
ikmini Island 

• 	7. C.Mbos, age44 
Sb 	;Attkoya;.Keeiachery House 
Amini 1sIahd. 

8. 	B.Kasñiikoya age 42 
/o Chci iyakoya, Balapp House 

Amini Island 

9 	C BttaJ<oya, age 41 
Sb I-Iaipsakoya, Chnmthabelli House 
Amini Island 

10 	Raheem M, age 33 
•S/dAbdiillakôya Madam House 
Amini Island 

11. 	Pookunhi 
S/a T.C.Yusf, Noormahal House 
Amini Island 

(By Advocate s'i K B (iangesh) 

Veisus 
) 	I 

1 	1 he Adnimisu atoi 
Adinnisti ation of the UT of Lakshadweep 
Kavaiathi-682 555 

Applicants 



I- 

2 Diiectoi of Panchayats WO 

I)cpaitment 	f Panchayats 
Administi ation of the UT of Lakshadweep, 
Kavgu athi-682, 555 

3 Diiectoi of Education 
Diicctoi ate ol Educatior 
Adminisuation of the U'i of Lakshadweep 
Kavaiathi-682 555 

4. \/iilagë (Dwp)Paichaat 
Amini island represented by its 
1:xecutiveOificer. Respondents 

(By Ad\oçat..;  ivlr.S.:Raclhakjishnan) 

20 0 A No 325/2013 

1. MhanmedAbdul Razak 
S/d. U.i. NãliaKoya 
Attalada.House. 
Aiidrctt.;lsland.. 

L. 
1/ 	rA !\.:kY!OOSci. 

Kaidilam I louse 
lidai-nath Island 

3 1limzloya 13 
S/a Abdut Kiadei 
13ii iyammadci I TOUSC 

Andiott Island Applicants 

(By Ad.\/dcte  M. K.133.angesh) 

rsus. 

Ihç Administiatoi, 
Adminisu ation of the Union Ten Itory 
9f Likshad'wecp Kavaxathi - 682 555 

2 he diiectoi (Sivices) 
Adininisti 	tiQn of the Union Tei i itoly 

f L akshadwec 	(Secretariat), 
Kvaiatti -682 555 

3. [)cpartnieit Qf.hnvionnment of Forests 
UJ•nibn TcrHtdiy of Lakshadweep, 
IKavarathi -682 555. Respondents 



I 	 - 

4-3 

(By Advocate Mi S Radhaknshnan) 

21. 0A32612013 

1, 	Savad T.K., °ac40 
Sb Mohmrncd A.P. Th.rinikkadu 
Kavarathi island. 	

:- 

2. 	Abôdbak'e.r PP, 	e 43 
Sb l-Iamzath K 7 P., Pall ipLira 
Kavarathi island. 

3; 	Aboobacker P.K.., age 34 
Sto Fathahulla, Puleenakeel 
Kavarathi islai'id. 

Jehangeer A.P.,age 32 
S/o.,I-lamced, Aliapura 
Ka\/.arath I I slind, 

Slajaan 13., ag 35 
Sip1(:idave, Iadayi 
<aviahiislnd. - 

---: 	-1 

(By AdvOdiê: Mr.K.B.Gangesh) 

Versus 

I. 	The Adm in is 1ator 
Aintration bf the UT of Lakshadweep 
K0'.'arathi-682 555. 

2. 	bireétor pIPanchayats 
• 	f)bpaiihient cf-Panchayats 

Admi nti at ion of the U F of Lakshadweep, 

- I 

3 	t)cpitnieit o! Science & Technology 
dri Tèrii'' of, Lakshadweep 

Kavarath i-682 555 
represented by. its Director 

4. 	Village (I)weep) Panchayat 
Kavarathi Island represented by its 
hxccutive OfFicer. 

(By AdvQç'ate; N4r..Rdhakrishnan) 

App lie ants 

Re s po tide ii ts 



-••• 

22. QA 327/2013 

larook, ge 40 
S/O lKunhikoSi,  Pu1i1piiiakkad, 
Kavarathi. Island. 

2. 	Ummer Farok; age 38. 
Sb ,\':P. Kasmi kartho1auj'a, 
Kavarathi lsland. 

(13)' Advocate: Mr.K.B.Gangesh) 

V ers US 

1. 	The Adinisurator 
Administraton of the UT of Lakshadweep 
Ka\'arathl-6$2 555, 

2 	1)ii cctoi of 1anchayats 
I)epai tmcnt of Panch2yats 
Admiruti atin of the UT of Lakshadweep, 
Ka\ ai thi-82 555 

3. 	Depari±ncni. of nviroflrflent & Forests 
Unidn lerritoty olLakshadweep 
K a v a rat hi 682.555 

4. 	\'illagc (1)we . p) lanchaya1 
Kavarathi lslad represented by its 
Lxccutivc Officer. 

(B)' Advoca1r e:Mr.S.Iadhakrishnan) 

23. 	A8L2bi3 

Saiulla 	 l?., age 34 C  
Sb Mohamood aji, Chendpura, 
l.a\'arathi. 

Sainul HamcedP,P., age 39 
S/o /\tai 	Pokara Chepura 1-louse, 
Kava'iihi.. 

K4 ohamie K. f., age 35 
Sio I Iamtath1.fl. 5  Karutholapua House, 
Kavai'ath i 

4 	Abdj Kicci , age 41 
So 	 haninied, Pallam I-louse, 

. 

App1 i can ts 

Respondents 



. 	
4.5 

Kavatathi 
4e 

I  

Sb 4thiood 1,P Pappadam House, 

(Pyi\dvocte Mi I 13 Gang esh) 

Versus 

I. 	The' Adniiistraor 
Adininistration bf the UT of Lakshadweep 
Kavarath H6 S2 555. 

2. 	Director.  of Pahchayats 
.tepa'(yhent : of Panchayats 
Administiation of the UT of Lakshadwecp, 
K.avaiathi-682 555 

3 	Ductoi of Education 
.I)ftettOtate Of Education, 
Adm.inistration of the Union Territory 
ôiLakshädwëej, Kavarathi-682 555 

4. 	YiIl.age (D.we.p. Panchayat 
Kavaiathi island represented by its 
Execiti'e .OfiThEer. 

(By Ad\ocate Mi S1adhakiishnan) 

24 	OA291.2O13, 

1M. (v1., age 38, 
W/o Raum Razeed, Iviadeena Manzil, Kiltan 

VISOI, don I wisting Cenue Kiltan 
[)sti ici. Fanchayai, Kiltan 

Shahul 1-lameed P K , age 50, 
5/0 Sayed lKtya P S , Thottathakkaia 
Stoic Kecpei Curn Cleik 
Con I wisun Centie Kiltan 
Ditiict Ianchayat, IKiltan 

1 KNAzcemuclhcen, age 33, 
Sb SyçI Abdi11a Koya, 
Kundmkuiani, Kiltan 
1ielpci , Coit Twisting Cenu e Kiltan 
Distitci. anc1nayat, Kiltan 

2 

3 

App11 ca nts 

Res p0 n dents 

Applicants. 



I 

(By Advocatc 'Mi P V Mohanan) 

Veisus 

I 	I he AdministiaLot 
Aciministi ation of the U3 of Lakshadwcep 
KavuaiIu-682 55 

2 	Dii ectot of P çinchayats 
Dcpai tment of Panchayats 
Adm nisu atiàn of the UI of Lakshadweep, 
•lKa\'a1atlli682 355. 

3. 	The Chief Executive Officer 
Distrit Panha'at Unit 
K I tan. U11,1011  Territory 
ol Lakshadweep-682 557 

(By Advocate: 	•) 

25. 
	

OA'33112013 

1 Iu,sin K C , age 34 
S/U Say€ed Mohammad A M 
Katiiyamchatta (1-louse), Agatli island 
ULofiakshacIv'eep. 
Woking as qasLIal labourer in the Department of 
Science & 3 echnology, Agatti, Lakshadweep 

2 	1 lydei P 
Sb SyedBLhàri 1-laji U. 
Pokkcuhappada (House), Agatti Island 
U I of I alshadweep 
\Voi king ,as,casual Ia bout ei in the Dcpai tment of 
Science & Technology, Agatti, Lakshadwecp 

3 	Ah Akbai K ', age 39 
S/o I Iimza 
Ku1nahi)'qdd House Chetlat Island 
1J1 of I akshadv'cep 
tvVoi king as cual la'boti lrer in the Depat tment of 
Scnc &jThoIdy,'Agatti, Lakshadweep. 

4 	NamaI Bat kath K , age 27 
5/0 Sccdikoya 4 
Kui yathiy!oda (1-louse), Chetlat Island 
UI of Lakshadweep 
\\1 1ig  s csua I'a' :  'ourer in the Depaitmcnt of  
Scicnce'& TecHnology, 

Res p0 n dents 



4-7 

Chctlat, Lakshadweep 	 Applicants 
(1 	II 

(By Adocte 	 I4uriakose, Sr & Ms Daisy I Daniel) 

1 	 1 	lI_I 	 i I 	
1 

1 	
1 Veisus 

01  

The Administiatoi 
UT of Lakshadeep, Kavarathi-682 555 

2. 	Chairpe•rson 
Village (Dwep) Panchayat, Agatti-682 557. 

Chairperson 
il.lage (Dw3) Panchyath, Chetlat Island-682 554. 

The 	Officer 
Deaitment I Science & Technology 
Chetlat-682 554 

5 	The Junioi Scientific Officei 
I5epaitment of jcience & Technology 
Agani-6825:7..1 .. 

6... 	Directçr of1arichayath 
hepàitment ofPanchayath 
Kayarathi-682 555. 

(By Ad\)dcatè: Mr.S:Radhakrishnan for RI ,4,5 & 6) 

26 0A3932013 

I 	SPJaiiis 
Sbq.I'6yakunhi 
Sailanivapuia, Kiltan 

Respondents 

2 	K 1 Aziiai 
S/o.Sayed Buhai.. 

Kui iyathivodu, 'Kftan 

3 	A Ahan d 
S /0 Kunhikoy 

hmtii a, Ii'ltan 

1! 	 I 

(By AdvcatO Mi M R Hariiaj) 

Veisus 

App! icants 



40. 

Admu7lsUatS, 
union TiittyofL ushadweep 
Kd\'di atti 

2 	Dii-6c.t6r of Panchayats 
Union I en itoiy of Lakshadweep 
lKavcuatti 

3 Sub Divisional Officet 
K ilian Island, Union Ten itbi y of Lakshadweep 
Ki It ci fl.. 	 . 

4. 	Director, 	.., 
Services, ... 
UT of Lakshadweep, Kavaiatti 	 Respondents 

(By Ad\'ocate Mi S Radhaklishnan) 

27. 	Oi344I2O13 	. 

I. 	IKassim A 
S/o.Atiakhya P.P 
A Iiyat'hara F-!oue Andrott 

2. 	.J,IaliiddinN 
Aflakoya N P 

Nen m gumada House, Andiott 

3 	Mohammed 1-lassan C E 
S/o:KLmh.ikoya S VP 
ldayakkal 1-Fouse, Andi'ott 

MOhammed afeek C.K 
S/o..Koya.K. C 
Chcri.yaKakkanal House, Andrott 

Mohammcd-.Kàmaluddin M.K 
Sfo•Shi habudd in Pookoya Thangal 
fVlayankakkada I louse, Andi Ott 

6 	'loliainidBasheei C 
Sb Pookoya 
I clayl<kaI I louse, Andi oil. 

7 	Nooi Lii 1-lassan A 
S/o.JiaiiayaJ<bya.U.K 
Analada I Ious, Andioti 



7 

49 

• 8. .4wshida 13egm 
D/o I die Shafsuddin 1 hangal 
C hc nyath Nalctkath, Andi Ott 	 Applicants 

(By 	 Ggn  

the Administiatoi 
Administiation of the Union Territory 
ofLaksldkeep,Kavaràtti —682 555 

2, Director of Paichayats 
Department oiPanchayats 
AdministratiOn'. of the Union Territory 
of Lalcshadvp,Kavaratti - 682 555 

 J)eparttient of Electricity 
Union l'erritpi:y: of Lakshadweep 
'Kavn'athi - 682 555 

 V.illag 	(Dwç'epJPancha'yat 
Andi ott Island r epi escntcd by its 
I xccuuvc Olficet - 682 552 	 Respondents 

(By Advocate Mi S Radhakrishnan ) 

28 OA 345/2013 

1 Ayhomma it C 
'D/o 1-lamsa, Eliachetta House, Agathi 

2. 13eefathuniñial.V 
D/o:Kasmi'.iKOt; Puthaiveed House, Agathi 

3. ai lK 
D/o Koya J I.san, Punakad House, Agathi 

Abciul Muthali fM K 
Siottik'oy, tiymka.kada I-louse, Agathi 

 bthtI.:Skøi 
s!.It:e U:sf 
Melaillam 1-160se, Agathi 

 I:lidayathulla M.:K 
'/o Aboobackei Koya V K 
Iviakkashikakada 1-louse, Agathi 

7 

............................................ 

Man ' ~~ oor 1 

.,', ............ 



[4] 

9 

NazerK 
S/d.Kiclave 
Kunni kath iyàpa .çla 1-louse, Agathi 

Showkathal M. 
S/o.Ummcr B 
f\'1akayachodaI:Iouse, Agatlii 

12 	aycd Mohaiimed K 
S/o : PokoS'a 3. ,  . 
1cpt I-louse, Agathi 

NaseiP 
S/o.Muthaif K 
Pahada 1 -louse, Agathi 

AbooiackerN.M 
S/o.Abdul Ra!man F 
Naftesa fvlanzil, Agat.hi 

'bduISalam,T,P 
Chriya. Koya C.P 

r 1TPk)LRhj'A 11 lam, Agathi 

A[kdy K, 
Koya 

lKkkada I -louse, Agathi 

AzharC 
s /p Mo ham med K oya T. P 
Challak,kad l-!huse, Agathi 

Aboobacker K 
bo.Sayed IOY5. T.P 

l<ai hakapd 8 I louse, Agathi 

i1 
Sbo.Latc Fahad1-laji K 



KulaJinoda1IOIJe, Agathi 

20 
I 	

II( 	 I 

Sayd Mohamhied 
/iSu1laP 

I  

Mai iyithodarlouse, Agtthi 

21 MuharnrncdKoya B 
Sb 	Koya 

• Biyàthabiyoda .-lôuse, i\gathi 

22. Naleesa M.K.  
Dbobaoya K 

• othamkaLckada I-louse, Agathi 

23 Koya P 
IQy 	•. 

Pondtnodci I louse Agathi 

24 Kasmikoya K 1 1 
o Abbobaclei Koya 

IKamalma1mi'oda Puthiya 111am Agathi 

25, Aboobacker..P 
•S/c..i.Moha:pled 
Uppathoda HOuse, Agathi 

26 13adai6dhe6V 
Sb 	1Koyassin' 

ahda Maniii, Agai.hi 

 
•'  

IiIII 	 I. 
1 

D) Mohan1nodS 
Bipathiodd 11ose, Agathi 

 1idnb1 MI  

1/6.Ata1o.vi 
Maii iyam 	cviyoda 1-louse, Agathi 

29 laIFe 	A P 
So Sayed Buai i 'T P 
\1iyapappada I louse, Agathi 

30 iI$t1pn1M P.  
/d 1IdV P, 

Hoise, Agath i 

31 âlikP 	
I 

Sho, Muthukoyd K 
Cheiiyapappda House Agathi 

• 	 : 	 s 



n 

S/o.4uthaIi F 
F hekku Put.hiya I 11am, Agathi 

Ubaid U 
S/o.l lamza U 
Lirnmmerodachefla I-louse, Agathi 

Sycd Mohimnid K.T 
S/o.AbooSalal 
K;n Ian h it h iyoda House, Agath i 

Mahamood P.l 
S/o.Sd)qd Mohammed 
Iithiya1and'arm House, Agathi 

AbduIla B 
S./oFathahu1,1a 
Biyashabiyoda 1-louse, Agathi 

I lajaromma T.P 
D/o.i\bdul kaderkoya P.0 
!hek.k.iPuthiyai IIan, Agathi 

Jseera..i.i\ 

I) /.KIIidLI3  
I}rii5 ikka .I-Tpue, Agatlii 

A sI ii .  B 
S/o.SayedAIiK 
I31yashabiyocla I-louse, Agathi 

MriyambiT3 
D/o.Umme C 
l3ahathód'cFIbuse, Agat.hi 



1 44. RoShna 
D/o.Sayed Abdul Rahman 
'['hachrry House, i\gath.i 

Sakkariy 1.O  
S/61-Iàmza K.P' 	- 

• 	PuthiV Pura:.House,Aghi 

Ceriyakbya K 
S/o.Iae Aiukàya 
Koodam 1-1ousc, Agathi 

Showkathali 
S/o.Laie Att2tkoya 
Sailaniyoda I-louse, Agathi 

Nissamudhcer V.K, 
S/0.1 lamza C.K (Late) 
Vadak Keiila. 111am, Agathi 

Cheriya Koya AK 
SIo.Kpya r 	;. 
Ai.:1.unnt mada House 
\g' 

fvldhammed Au C.P 
Sto.Kasiii Koya A 
(JhçhaIkapda I-louse, Agathi 

Scyed Mohammed K 
SIh.YdusafA 
IKnnhjirain 1-louse, Agathi. 

(By Advocate iit 1< 13 Gangcsh) 

1 ' 	Versus 

Th. dmihistrator 
Adiiinistuatiqn of the Union Territory 
hiLa1shadwdep, Kavaratti - 682 555 

Dcpaimeit f Agriculture. 
Union Terri,toi:y, of Lakshadweep, Kavarathi 
Rcprèscntcdbyits E5irector— 682 555 

Dirco ol inèhiyats 
1tPançhayats 

Admiist'rtiqh qf the Uhion Territory 
hi l 	weepI varatti - 682 555 

Applicants 



. 

Respondents 

Ummer FarookShafi 
S/o.Aboosala 
Malikakal 1-lOuse, Aminii 

P.A Sayedall 
S/ci.11amzakoya 
Puthiya Asharoda House, Amini 

 
D/o. Ahäwèd,: 	Malikaka! House, Amini 

Ahamedkoya 
S(c.Koyakithivu,. Surambi House, Amini 

V'iliyahi PlC 
I)/o.AithukO/a Pal liyachetta House, Arnini 

BebiM.P. 

pi I lamsd, K'iaiiipui a 1-louse, Kavaratti 

7 	AltkoyVP 
S/o Attakoya, Vadakkilapuia, 
Kdval atti 

(By Advocate M K B Gangesh) 

Vesus 

I. 	l'he Adminisirator 
dminiration of the Union Territory 

.CLàkhádeep, Kavaratti - 682 555 

2. 	D.ietoi f}anchayats 
cpi tint of Panchayats 

Adrntnii ation of the Union Territoi y 
1Jkha)eep, Kavaratti —682 555 

Applicants 



:;1; 	• 

6.57 

iii 

adweep JT 
varathi 	seiedily Director of Education - 682 555 

4 	7 il1age (Dwe) Panchayat1. 
Arnini Island rèpresentd by its 
E,cutive Officer - 682 553 

5 	Village (Dwe1ep) Panchayat 
Kavaratti Island iepresented by its 
Excutiye Oi'ficei —682 555 

By Ad vocate MS kadhakrishnan) 

30 	Ok347/20113 

uharabi P 
1)d.Kun4ikünJi 
Pall.ic.ham: Ilse, Kavaratti Island 

2 	Mahainooi M P 
I/o Hamzath 
MolakepuiaHohse, Kavaiatti Island 

:i 
3 	tiit1bQ j 

Jbond. 
Ul1ikapirJIXvaratti, Island 

4 	rninaP\ 
0/0 Mna 
Puthiyaveedu, Kavaratti Island 

5 	SaiornmaKP 
l)/o Ibiahrnkuty 

eel ak pch i ctti 1 yapurarn 
Kvaratti Islaid 

6 
N: 

JU 	i4iatti Island 
I 

7. BD1 
b/d  oya cheriyak 
Ivappada House, KavaFattl Island 

8 	Beebi Ayneputa 
D/o Abdurahirnan 

ynepui a 1 louse Kavaratti Island 

Respondents 



 

 

 

 

I 

fi 	
.5 

S 	 . 

Rabmath 	B 
D/oAli 

a1iya1i House, Kavar4ti Island 

Sadihath V M 
I)Io Valiya Abdirahiman 
VadakkumelaChadalTl, Kavaratti 

k. ahi yaiii beo T. P 
I)/o Ahammed K P 
TottathapUia, Kavaratti Island 

Beefathumma B 
DIo Aboobacker 
Beeramthoda, Kavaratti Island 

. 

Island 

13. 	Rährnth Beegu:m P.. P 
I?Id.Ata1 K.P.  
.Poêhaiachepia, Kavaratti Island 

11i2th 

Kuthppapepui a, Kavaratti Island Applicants 

(ByA 

2 

3. 

(By 

dvae/Ii 14 B Gangesh) 

	

.. 	.. 

Vesus 

'l he Administrator 
A8mims64619.n of the Union Teiritory 
o!Lakshadwep, Kavaratti - 682 555 

DiiLctoi (Scivices) 
Administiation of the Union Ten itory 
oN akshadwdep (Secretariat) 

	

Kay4Iatl.1(-6 	555 

iecto' Qf Ibdustiis 
Unio+ I en itory of Lakhadweep 
Kavaiat.hi ie pcsented by the 
[ctjr of 1tithstries 

Advocate Mr.$ Radh.akrishnan) 

Respondents 



3. 	Anwar Hussaii• 
D/o.Essa 	H 
Kottapura HOUse, Arnihi, 

4 	Sajitha Beegurn 
T0:Sayeed Abdulla Koya 
J3eli House, Ainini 

5. 	jiarnédathbi H 
O/oShaikoya 
Monakkallachetta House, Amini 

6, 	Ffassainar 
Sp.:Mphamneçl 
Alirnmechett I-louse, Arnini 

7 	KCNsi 
S/a FTarn,sa 
Ku!vadachetta House, Amini 

(ByAdvdcate Nr 1(B Gangesh) 

Vet sus 

1. 	The Adinis:tràtor 
Adrnin.istratibn of the Union Territory 
of Làkhadweep, Kavaratti —682 555 

2 	Diiector of Panchayats 
I)eprtrnenl of Panchayats 
A4mirntiattbri of the Union Territory 

r 
rati T  62 555 

3 	'ii3epartrdent of L ducation 
Union Territoiy of Lakshadweep 
Kavaravhi represented by 
1)iréctor of Education -682 555 

Applicants 



(By 

32. 

I. 

 

 

 

 

(By 

2. 

: 

ntd by its 

I 1 5  54 

akrhnan ) 

0A35012013 
I 	 II 

Mohamrhed Hasan 
Sb Abdu Kadar 
Mohapurakkad House, Andrott 

Abdul Hassan 
S/o.Attakoya 
KathaI.t House, Andrott 

Sayed Mohammed 
/o.Aboosal 

Karachetta Hose., Andrott 

Mohitirned . I:li1ssaif1 
.Sbo.Mohainmei. 
Ippathiyoda House, Andrott 

!rjuddeen 
Sbo1oy'aftirha Foya 
Kera1kadaf4oue, Andfott 

yQcatC Mr 1(B Gangesh) 

Versus 

he Arninistçator 
dministi ation of the Union Territory 

of Lakshaclweep, Kavaatti - 682 555 

b irectot ol Panchayats 
)epaftneiiii cif Panchayats 

ing of the Union Territory 

, 	It 
I 	

;I 	Id 	j 

4 '  

- 

. 

Respondents 

Applicants 

3 	lDstrict P2nclyat 
Kavaratti repened by its Chief Executive Officer-682 555 

4 	Vill age (Dwêep) Pánchayat 
Androti. Island represented by its 
''riit ive OffThèr - 682554 	 Respondents 

(By Advoca Mi S adhakrishnan) 



t 	4r 	E 	jL 

1 I • 
33 	OA351/20L I  

Mohammed Hussain 
S/Q lndheen K C 
Bilutheth House, AndrçfX 

2 	alahdheen 
Sb Muthukoya 
Kunthathalarn House, indrott 

FIassan 
SJó.AttakOy  ........ 
Kunjanatticletta Andrott 

Yousaf 
Sbq..P.00koya 
Puthiya Eddiyakkal House, Amini 	 Applicants 

(By Advocate Mr K B Gangesh) 

Versus 

fle,Admipistrator 
Adtninistrátion of the Union Territory 

Lkshad'eep, Kavaratti - 682 555 

2 	Director of Panchayats 
ar llenl o fPanchay!ats  

AdministratiQn of the Union Territory 
pf Lakshadweep 
K'varatti —682 555 

3 	Partmet Women & Child Development 
Uipn Teirtfoiy of Lakshadweep 
KaVarathi ' 
leprsentd y its Diredtor 682 555 

4 	Vigi (Dwee) Panchayat 
tt Aridr 	Island represented by its 

ExveOffic-682 554 

5 	Village (Dweep) Panciayat 
Arriini I1slarldhrepresented by its 

ieutvd t Ofticcr - 682 553 	 Respondents 

(By Aatedhrthnan) : 
34  

.... 4  ....... 	. 	. II-i, 
Ir)I 	

r4 	 , 



• 	:: 	' 	T7 •.o, 	 ----- 

Moharnmediáz 1'h 
o Po4ir1ii 	Y) 

2 	Moharrtrd MMiiroot 
1/O.&yeeUMOflaWIpe.Ui!SOya 
Neelathpura Hpuse,Ahthott 

3 	Mansoor Alt 
S/o.MuthUkoya: 
Pentarnve1ipuraHoiise Andrott 

4. 	MOhammed Fáisal 
S/o.SJd. c . .cqu.. . . 
Makket 1-louse, Andrott 	 Applicants 

(By Advocate M'ii GangeTh) 

Versus 

he Adrnrnistrator 
Admiwstiation of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

2. 	.p.epaifrnedfAnimal Husbandry 
Union 1 erritoly of Lakshadweep, Kavarathi 
Rept ceT1ted by its Director - 682 555 

3 	brectoofanchayats 
I 	1lf  I 

Ocp'm'erit f Panëhaya ts 
Adthinistrtion of the Jnion Terntory 
olLaksha1dweep 
Kavatathi - 682 555 

4 	Village (Dweep) Panchayat 
An droit Island represented by its 
F xecutivc Officer - 682 554 	 Respondents 

(By Advocate Mi SRadhakishnan) 

35 OA3S/2øi4 
II 	- 	I 	

II 	I 
I I I 

<fb1 Kidai' 
Mai.mka1<1<ád'a' Tr1ous, Agatti 

. .....i... hI. 	... •:i...... 



ó 
2 1 	rvj Sluuikooi 

So 
ee1 	uipur 	I4ôti 	kgatti 

3 
'I 

1PAhiad 
S/d M Yousuf 
Fhekkputhiya Veedu, Agatti 

 K'P.Hia.kO. 
S/o.Aboobaçker 
Karna!malmiyoda Puthiya 111am House, Agatti. 

 K.Showkathali 
S/o.Sydubukhari 
Kondinoda 1-I6use, Agatti 

6 B ShaiaIudhcen' 
Sb 	Umrnei Ella 
Becyakuttiycda House, Agatti 

 K.Mohãhiind Mükthãr 
Sbo.Abdullakoya 
Vadakk Kunninamel House, Agatti 

 A bdül •Rahirñii, 
SboDiddequH 
E1 fa Hous, Agatti 	 Applicants 

(By A 	 jangesh) 

Versus 
if 

1Jhe Admnitiator 
Administration of the Union Terntory 
of I akshadweep, Kavaratti - 682 555 

2. Departrncr)t '4f Animal Husbandry 
mon 'I el- rifo" ,ry of Lakshadweep, Kavarathi 

Reprcscntcd 	y  its [)irector - 682 555 

3 Theci ofPchayats 
Dpartrnnt oF Panchayats 

of' the 1.Jl ion Territory 
of Eak shad 	ep 
Kavarani 	682 555 

4 Village (I)we 	Panchayat 
Agatti Island represented by its 
Execuuve Officr - 682 553 	 Respondents 



1101, 
	

. 

I 	

Ij 	 I 

(By Ad \ocateRdhakris1man) 

36 OAN0 35412d13 

	

....: 	, 
SuhalabLi, D/ 1 harig Kya 
Kakkanal House, 
Andiott 	I  

(By Advocate Mi K B Gangeh) 

Versus 

1 	1 he Administratoi, 
Administration of the Urion Territory 
of Lakhadvep,Kava@thi - 682 555. 

2. 	1he'Difector(Srvices) 
AdministrtibñQf'the Uriion Territory 
o'l L:akshadwep (Secretariat), 
Kav'aralti - 6:82,555 ,  

3 	Department 91 Agiiculture 
UniOn Vet lt ito!y of Lakshadweep, 
Kavatai.hi - 682 555 
ReeitOd1b/ its DiretOr. 

(By Advocate Mi 	Radhakiishnan) 

37 	OA 35512613 

	

16thükoya 	I  
S/c Shaikoya 
Kakkana! I louse Andiott 

2 	1AtIiv 	1 

	

/O'AS'lflar 	. 
unnh1 a &1 1.

4ue, Andiott 

(By Advocate 1'4i i3 Cangesh) 

Versus 

1 	he Administiatot 
Admtrnstration f the Union Territory 
of Lakhadweep, Kavaratti - 682 555 

1 	 I 

II I 

App! i cant 

Respondents 

Applicants 



2. 	I)irecthr of Pa.nhayts: 
I)epirtmer:it afPanhayats 
Administration of th Uiion Territory 
of Lakshadweep 
Kavaiatti - 682 555 

3 	Dii ector of Port, Shipping & Aviation 
Union Feri itoty of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Panchayat 
Atdrott Islandrepresented by its 
Executive Officer - 682 .554 

(By Ad.'ocatc: Mr.S Radhakri.shnan) 

Respondents 

38. 0A356120;13. 

lajaomrnabi 
D/o.Koya lKi1aye .M 
j hithiyapaddHousç, Kalpeni 

M.K: Cheriyákoya 
S/oohaedKoya sHaji 
MatrrjikkakadHouse, Kalpeni 

(By Advoëate: Mr. K.B Gangesh) 

Versus 

I he Adrniwstiatoi 
Adininisti aticn of the Union Territory 
ç))Lakshadwecp, Kvaiatti —682 555 

2 	tctW fPinchayat 
Jeptrhent i Panchayats 
Adirnsdation ofthe Union Territory 
o' Lakshaç1wep 
Ka')aiatti - 682555 

3 	Villae ([wcp) Panchayat 
Kal:pni IsIan, d i; reseiited by its 
Executive .Offlcer - 68 552 

(By Adyocae Mi S kadhikrishnan) 

39. 	b7/21. 

A K AbdulSalam 
IQicO 

Applicants 

Respondents 



Kalpni 

2. 
S/oSy,Ioy1, ' 

Mahdur, FaIpi 

3 P 'Sakeer Hussw 
Sb Mohammed (oya 
Peechiyath I-Ioe, Kalpni 

4. Abdul Lathef:. 
S/o.Pallath Kuihi Koya 4.  

Nenempappàdal-Iouse, 	Kalpeni 

5 Anakoya 

Kunhipuva1c1House, Kalpeni 

6 AbdiiI Naser 
Sb Muthu Koya 
Ma1mikaka1a I-louse, Kalpeni 

7 M.KKhale:.'!. 
a. St0 ..:.1mz4QY 

Malmikakaçla House, Kalpeni 

8 Mohanimed 1Jaser 
SbCl. Mpharn med Koya 
Peechiyt1 Ruse, Kalpeni 

9 iLaiiwin 
bQ,.l?'ai Ko\yaL' 

Marnmc1 House, K1peni 

CFieriya Koya 
So ,Ahmed 
Nediyarn I louse,' Kalpeni 

Mo6mmed Koya 
Sb.:unhj:.Iy 4  

ciyapuiakad -1ouse, Kalpeni 

Sbojmii' 
• 	 •. 	 1 

1a1aiyoda 1r3use, Kalpeni 
. 	 ;••.••4••., •••• 

lc Kasini oya, 
$bo Kiihh iIKo)'a 
k'iati!kdan11a1 Ilouse ç  Kalpeni 

 

 

 

1.3. 

S 



/1 
l >  

. 	 1Jt 
65 

II I 

14 
ljI 	t-1 	%I 	tpi_I I 

Kalpeni 

15 	AbcluI Hakeern 
Sb Chei iya Koya 
Melachedarn House, Kalpeni 

16 	Hajiiomrnabi 
1)/o Kasmi Koya 
Akkara I-louse,, Kalpeni 

17 	Hunrairath 
1)bo Abbas 
Aia1a1ar I-Idd,Ka!peni 

18 	kasheed 
Sb Koyamma 
Manjiyenarn House, Kalpeni 

19. 	Abdu! Gfooi' 
Sb Kasmi (1oya 
Kadapui aihaillarn House, Kalpeni 

.1 
I ; 

20 Mba 
S1o6kQ)ia' 
Medhdai+i I-louse, Kalpeni 

4 	i} 

itl 
21 	1 	Sariya ill 

1)/b Moosa K C 
Puthiyapuia I-1 ouse, Kalpeni 

(By Advocat Mr K 1 Ciangesh) 

Veisus 

1 	fh Administitoi 
dmhiisI¼atidr of the ljinion Territory 

akh4weep, Kavarathi - 682 555 

2 	Ianer of tAgiicu!ture 
Uthbii I intory of Lakishadweep, KavarathiJ.  
Reprtsentet y its Director 

3 	Directo' of Panchayats 
1)epartrnent f' Panchayats 
Adrninistiation Qithe Union Territory 
of Lakshadweep, Kavaratti 

App! icants 



Respondents 

Applicant 

. 

(By Ms.Shahna Kathikeyan) 

'Versus 

VIge (Dweep) Pancyath 
Ai'hri.Is!nd 
Represented b' the Chir Person 
Pin-682552.' 

Secretary 
[)epartrhent of Panchayath, Kavarathi 

Director 
Empldyment and Training 
Uniti Territbry of Lakshadweep 
Ka'arathi 	. 

(By 	 for R 2&3) 

41 	OA9/2o1 

Muth4bä1.;.. 
Mampuraii Hoise! 
Arnini Island; 'Lakhadweep 

(By Adv.cate: Ms.hahna Karthikeyan) 

• Yersus 

1. 	Vij1age(Dwep) Panchayath 
Arnni 1Iand 
1se.ritcc1 by'Lthe Chair Person 
j;682: 552 

0 ,  

2 	$cithiy 	i 	I 

bprtrnen o f'anchayath 
Kavarathi - 682 555 

Respondents 

Applicant 



'7 

3 
Vftent 4d Trainn'g 

K6-'áth1- 6824555 

(By Advocate Mr S Radhakrihnan for R 2&3) 

A 42 0362/2013 

Rabeehathulla B P , aged 35 years, 
Sb. MohmmedKya TJ'., . I 
Labourer, Kiltan, Residing at \'aliyapura House, 
KiltnJslad:'  

(By Advoate Sit P V Mohapan) 

Versus 

 
of Laksad)'yeep, 

TKavarát0682: 55, 
Electrical. [)ivision, Kavarathy. 

I)irectOr of.Panch.ayat ,. 
[3epartment of Panchayat, 
Ad4.iirtibnof.UT .o.f Lakshadweep, 
KMaat -682555 

3 	TH1Eecutive officer, 
'uf3age Dwep anchayat, Kiltan-682 557 

(By Advpcate Sit ' 	adhakrishnan) 

43 0A363/2013 

Yaser Arafath M Y 
,2-er, 

 28 years, 
Sb E SedikoyaL 	Animal 
Husbandry Unit, 1ltan, Residrng at Moulana 
Edayalà'l 1 Kltih 	ar1 

I 

(By 
'I 	 I  

If 	 Versus 

T'ISP Adminittorc 
gi. 	. 	. 

Respondents 

Applicant 

Respondents 

Applicant 
Veed, 

2 



I i 

Department Pachayat, 
Adi'l 	aflor df UT Sf Lakshadweep, 
Kavaratti-68555 

3 	1 he VeterinarAssistnç Surgeon, 
Offiãe of the Vetermnay Assistant Surgeon, 
(i\nimal lIusbandry Unit), 
Kiltan Island,1kshadwep-682 557 

4 

	

	1 h çhairpero, iflag& Dweep Panchayat, 
jKiltan-682 557 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul übish,S/o.S.inul Abid P., aged 27 years, 
Malikakal, Ki ltan,UT.. of Lakshadweep, working as 
Casual Labouiet, (Live Stock Inspectors Trained Labour), 
Animal I Iushandiy Depaitment, U.T.of Lakshadweep, 
Kavarathi 

(By Advoçat  Mrs Palsy .  T Daniel) 

l Versus 

1. 	The'A  
Upioi Tei i itory of Lakhadweep, 
Kavarath1 2682 555 

2 	Chairpet son, Village (Dweep) Panchayat, 
Kiltan 682 557 

3. 	buectci of Animal Husandry, 
Ut? ô! Lakshadweép, K'avarathi - 682 555 

4 

	

	irotor ofachàyäth bepartment of Panchayath, 
(avaiathi -'682 5155 

[By Adv&ate Sn S ahakishnan (Ri, 3 & 4)] 

45 OANo 36612013 	
I 

1 	Mohammed Kasim 
Sb Sa,'eed 
ka'nnipiia House 

2 	Mhanrnd Hussain K C 

I 	 I 

Respondents 

Applicant 

Respondents 

. 



The Administrator, 
•Adrninitratipnof the Union Territory 
01' Lakshadwcëp, Kavaràthi - 682 555. 

The I)irector o1Panchayats 
Departmentof' Pnchayats 
Administration of the Union Territory 

takshadweép Kávaratti - 682 555. 

3. I4ha,1weép I)evelopment Corporation Ltd., 
Pod Coritrdl tower, Andrott - 682 554 
Rpes.ented by its Of1icer in charge. 

[)irectorate o 11 Art & Culture1.
Administiation f the Union Territory 
ol Lakshadwcep Kavaratti - 682 555 
Represented b yi its Director.  

5. 	I)ii cctdr of Ai iculture 
I)eDarrrier of Agi icuture 

ion Territory 
.ti-682555. 

6 	Village (Dweep Panchayat 
Androt Island 	 eentd by its 
1.xcutive dfficer 682 554. 

(By Advocate Mr. S. adkihnan) 

46. OA368/2013, 

Respondents 

1. 	il.ya,: g7ars, S!o. Pookunni A., 
Puthiy C1ttapbkada House, Andrott 

2 	Mai,pd H yars, Sb Sheikoya Thangal, 
k,andt 1-19us ,Adiolt 



10 

3 	S. 	M9 	n-dShihbudheen Thangal, aged 28 years, 
S/c hdeth House, Andrott 

• 	
• 

ci 	
4 	

il 

4 	 23 years, 
Kandeth House, Andrott. 

5 	Mohammed Salirn, aged44 years, Sb Kidave A, 
Panchanal House, Andrott 

Khair, .:aed 32 years, S/b. Muthu, 
Puleenakeel F-Ibiise,• Kavaratti. 

Abdulbari, aged 34 years, Sb. Harnza Koy, 
i-louse, Amii. 

a'd Kda 	d 44 ars, Sb. Pookoya, 
Meelacheti House, Anuni 	 Applicants 

(By Adocate Sri K 13 Gngsh) 

Versus 

1, 	The .Adminiiatoi:,.. 
Administi ation of the Un ion Territory of Lakshadweep, 
K'avarthti-682555. 

2 	I)irectoi Q1Panchayts 
[5eparmcnt oanchaats, 
Admini  rti n of the Union Territory of Lakshadweep, 
Kavaatti —62 555 

1 

3 	I)eiartmen of Agricultiire, Union Territory of Lakshadweep, 
Kavarthi, Represented by its Director - 682 555 

4. 	Village. (Dep) Pancháyat, Andrott Island, 
Officer - 682 554. 

5 	Village (Dw'eep'j Panchayat, 
Kavaratti kiand, repres'ented by its 
Executive Officei 682 555 

6. 
by its 

1.I1Ye 	' 	
Respondents 

(By Avocate Sri S adIaknishnan) 

47 OA 369/2013 

' I  

I 



 

 

 

 

7. 

N. 

Iij 

12 

13. 

He 

7] 

Sl4Ifeekei, aged 42 years Sb Sayed Mohammed, 
Valiyapuia 1-joe, Adrtt 

MohaminedHa4, aged 44:years,  Sayed Tsmail, 
Kerakkada House, Andi Ott 

Mçhammed Flussain, agd 48 years, Sb Nalla Koya, 
Pal pput lia house, Andrdth 

Kunhiscethikoya, aged 5 1 years, Sb Muneer, 
Puthiyath House, Andrott 

Cheiiyakoya, aged 32 'ears, S/o. Nallakoya, 
PerumpallyHouse, Andrott 

Noru1 Ameen, aged 36 years, Sb Shaikoya, 
Pandath Puthjya Pura House, Andrott 

FIaiiizakoya, aged 52 yas, Sb. Koya Kidave, 
Chekkarakkad House, Aridrott 

Mohammed Kasirn, agd 37 years, S ,/o. Ahammed, 
Aynada chetta Hose, Andrott 

1aima, aged 3 	Sb Nalla Koya, 
ngan'ada HOUS, ndrott 

I 	 II, 	I 
Mohammed Hussa, aged 30 years, S/o. Pookoya, 
Pattaka1 Katt House', Andrott 

Mohammed Is'irn A , aged 39 years, Sb Yousuf,I .

Ammelam House, Andrott 

Pookoya, aged 
45 

 years,Sbo Sayed Koya, 
Kunne1 Hoiise, Andrott 

sIee, aged 41 year, /o Koyamma A, 
andarçith Hous, AAdott 

1ohain&Sha aged 4years, S/O. Thang Koya, 
Kehery I hatarn, Poklada House, Andrott 

15. 32 yets, Sb. 
a, :Andrott. 

Koyamma Koya, 

V 
	

Ioharn111e1izwan Ai, aged 27 years, Sb. Kunhiseethi Koya, 
Putharnmadai±iouse, Andrott 



72. 

17. Soudabi K C P , aged 29 1  years, D/o Attakoya, 
Kdambattu cberiyapura House, Andrott 

W. Mohathmed Kasim, age443 years, Sb Sayed Mohammed, 

Le 

(By 

Applicants 

.Adm in istratib oñhe 1Jnion Territory of Lakshadweep, 
Kaaràtti-6255. 

2 	I)iiector of Panchayats, 
I)epai trnent of Panch ayats , 

:f the Union Tenitory of Lakshadweep, 
Kavaratti - 82 555 

\i1!ge (Dweep) Panchayat, Andrott Island, 
reprsnte1 by its Eeutive Officer - 682 554 

Advocate Sri S Radhakrishnan) 

OA 370L2013 

Aboobackei, a$ed 35 years, S/o. Ukkas, 
Kunhibiyoda 1-louse, Kavaratti 

Musthala, a0d36 years, S/o. Hamzath, 
Ii kanapurj-ouse, Kavaratti 

iook, ageçl 7 yeas $b Koyamma, 
Chi itho1a - ous, Kavaratti 

SSharneen, ed 30 years, D/o Khamar Khan, 
Sainabiyoda Hquse, Kavaratti 

Ahabi,6 years, D/o. Hat zth, 
Ke6l ako"ch ' a p~" Ord HOuse, Kavaratti 

Shamen aget 36 years, DIo lbnu Maja, 
VaEiyali I Iou, Javaratti 

:pi'ibatH, 	36yars/o. Hainzath, 
t3adai [louse, Jcaaratt 

I i  

3. 

(By 

Eu 

2 

3 

ri, 

Zo 

7 

Respondents 



8. 	 àgd 34years, I)/o. Kasini, 
Muthibiyoda I 1ou, Kavat atti 

9 	Mujccb Rahman, aged 38 years, S/o. Abdul Khadei, 
' Monapui akid HousL, Kavaratti 

(By Aocate Sii K. B. Ganges dv 	 h) 

Versus 

Applicants 

I. 	The Admiiistrtor, 
Administratioft of the Union Territory of Lakshadweep, 
Kavaratti682 555. 

Director ol anhayats.,. 
Department of Pancha'ats, 
Administratipn pf the Union Territoty of Lakshadweep, 
iavaràtti H.82: 555. 

Directorate .bf ivjdicaI;and Health Services, 
Union "Firit. of LaIshadweep, Kavarathi, 
leresnted hi1its Director - 682 555. 

.V i liage (Dweep) Pan chayat, 
Kavaiatti Island icpiescnted by its 
Nxecutive OfIic:er - 682 555. 

Village (Dee) Panchayat, 
AñdrottIsftIndHeprcscnted by its 
I xecutivc 011116cr 682554.  

(By Advoctc Sn Radhakiishnan) 

49. 6A37Ii2Oi3 

P. Naseer, aged 35 yeats, 5/0 Kunhikunhi, 
Pallicham House, Kavaratti, 

P.1. Nascer,.. gd 32 yca.rs, S/o I-Iarnzath, 
Path iya 1 llan, Kvratti. 

3 	P Ramla J3ccgum agc1i 34 years, D/o Kunhi Koya, 
loovumcda I l9use, Kavat atti 

4 	PV i\hoobackci, aged 36 years, S/o Muthu Koya, 
Puthiya Veedu, IKavai atti 

Respondents 



Ai 
 

5 
	

Shabana•Beeti aged 24 year, D/o All, 
Thkk \ id a 111am, Ka:aatti. 

6 
	

Su1iik;ibL ag eld 43 yers,.DIo Kojan, 
PUthiya i.11am,Kavaratti. 

7 
	

Abdul Razak, aged 28 years, S/o Mullakoya, 
Sarahiyoda House, Kak'aratti. 

(By Advocate: Sri K.B. (langesh) 

Veru S 

r 

App! icants 

The AdinifliSftat)i',. 
Adminitiation olthe 
Uiiio 'ie'hiIt.'bi Lakhadweep, Kavaratti. 

2 	1)epaitmcnt of Animal llusbandiy, 
Union 'l'erridi'of .takshadweep, Kavaratli 
represented by: its Director. 

Director ol Pahayats,. 
Department o.i Panchayats, 
Adninistrationolthe 
U iii on 'lerritory of Lak.shadweep, 
K.avaratti, 

YilIgö(!)'cp).Panchâyat, 
Kavaiatti Island icpiescnted by its 
!x.ecutive OftTcr.: 

(By Advocate Si i S. Radhakrishnan) 

50. 	().A NO. 37.2/201,3 

Jmaludhcen.S/b. Abdulla U.C. 
Mudakkiyoda.I:lquse, 
Kaiiiat. 

(By AdvOçatcMr K.B Gmcsh) 

Veisus 

1 hc Administitoi, 
Adminisu ation p1 the Uiion 1 ci ritory 
01.  Lkhad 	.Kvathi - 682 555. 

2. 	TheDirectol (Sorvies) 
Administi ation olthc Union Teiritoiy 

Respondents 

App! icant 



of Lakshadwe'ep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Tetritory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. OA 373/2D13 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott, 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Ma.nzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator,. 
Administration ofth 
Union Territoiy of Lakshadweep, 
K av a ra tt i . -682555 

2. 	I)irector oIPan'chayats, 
Department of Panchayats, 
Administration of the 
Union Territory of LaRshadweep, 
Kavaratti ,-682.5.5 5 

Department of Science & Technology, 
Union '[erritoi'y of Lakshadweep, Kavaratti 
represented by its i)irectr.-682555 

Environment Wardeti, 
Department of F'nvironment & Forests, 
Andrott-682 554. 

Village (I)weep) Panchayat, 
Androth Island represented by its 
Executive Officer682 554. 	 Respondents 

(By Advocate: Sri S. Radh.akiishnan) 

-. 
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52. O.A No. 380/2013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, A.ridroth Island 
Union Territory of Lakshadwep —682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

1. 	The Adrnihistrator, 
Union Territory of Lakshadweep, 
Kavarathi I;sland - 682 555. 

2, 	The Director (Services) 
Adhiinisträtion of the Union Territory 
of Lakshadwep (Secrtariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchâyats 
Union Territory of Lakshadweep 
Kavatatti Island - 682 555, 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kava.ratti Island —682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. 	OA 38 71:12'03 

I. 	B. Saidali, S/O late Mohammed Koya 
Pa!liyachetta, Bandayarn House, 
Agatti Island, Union Territory of Lakshadweep. 

2. 	K. Muhammed Rafeek, aged 42 years, 
S/o late Mithukoya, Kattampalli Poomada, 
Ka!kkandiyoda House, Agatti Island, 
Union Territoly of Lakshadweep. 

3. 	K.G. 	 40 years, 
S/0 late tfttY 	thoda Kidwth'gcthi House, 
Agatti ISlaiTd Union Territory of Lakshadweep. 



7.7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
•Keelaillari-rThkkeèlapura House, Agatti Island, 
Union 'l elritoiy of I akshadweep 	 Applicants 

(By Advocate: Sri N; Aril.kuiar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union TeiTitory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Dii'ectdr of Pa.nchayat, 
I)eartment Of Pnchayat, Kavaratti, 
Union 'l'erritory of Lakshadweep. 

The Executive Offlcer/Special Officer, 
Village (Dwep) Panchayt, Agatti Island, 
Union Teiritor.y of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Offlce, 
Agatti Island, 

Union Territoty of Lakshadweep. 	. 	Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. ()A 384/2013 

Ishaque A.C., aged 35, Sb. Junies T.., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
Sb. Kasmikoya P.P., Bus Driver, 
District Panchayat, Kiltan, 
Residing at Kattichtta 1-louse, 
Kiltan Island, UT of LaRshadweep. 
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S 
3. 	Noorulla S.M.,, a.ged 39, Sb. Late P.S. Kunhimon, 

Bus C1eaner,istrict Panchayat, Kiltan, 
Residing at Sife Matizil, Kiltan Island, 
UT of Lakshdweep. Applicants 

 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
U'l' of Lakshadweep, 
Kavaratti-682 555. 

I)irector of Panchayat 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Parichayat, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Respondents 

I. 	Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Arnini Island, Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnarn, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechafi'dam., aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island, Union Territory of Lakshadwep, 
Pin —682 552. 

Khalid A.P.,aged 35 years, Sbo. Alirnohammed, Aliyachetta, 
Amini Island, Uiiion Territory of Lakshadweep, Pin —682 55. 

iafeeru1a 	agid 25 years, Sb. KidveNaduvatta Chetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 
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Abdul Sa1aiA., aged 38 years, Sb. Khader Thottanada, 
Arninipura, Añiini Island, Union TerritOry of Lakshadweep, 
Pin-682 5521. 

Noorul Hassan K.K., aged 38 years, S/o. Abusala Kochu Kannada, 
Kal lakakkat, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Aniin lsland, Union Territory of Lakshadweep, 
Pin-682552. 

AD 
Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, A ln i n i Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

atesath U. aged 35 years, Dbo. Eassa Kotappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz F3hava V.S.) 

Versus 

I. 	The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The [)irector of Panchayths, 
I)epartment of Parichayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Paiichayth, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

The Village (Dweep) Panchayath, Amini Island, 
Union Territory of La.kshadweep, Pin —682555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. 0A388/2013 ;  

P.P. Amanulla, aged 38 years, Sb. Sayed 
Mohammed P.K.Puthi'a Pandaram, Kiltan. 

2. 	Mubraka Ba.nu, aged 27 years, Dbo. Ibrahirn, 
C. Lavanakkal lLlouse , Andrott. 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel I-lOuse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administtor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Terrjtory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)wep) Panchayat, 
Kiltan Island, epresented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Is1rid represented by its Executive Officer-682 553. 

Village ([)weep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013 

c.N. Abdul Iakeem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillm House, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkàda I -Iouse,Kalpeni. 

C.N. I-labuabi., aged 50 years, D/o. Attakoya, 
Cheriyannalhxl House, Kalpeni. 

l-Iameedabi dged 41 years, D/o. Ramalan, 

Respondents 



Fit 

Pakkath I'1ouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

7 	A K Muthubi,aged 53 yeais, D/o Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. 1-labusabi, aged 42years, DIo. Sayed Mharnmed Koya, 
Kandamkalaifl House, Kalpeni. 

l3ambathi, aged 43 years, DIo. Ahainmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleern M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam Hôuse,Ka1peni. 

1. 	Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
M ayam kakkaputa I-louse, Kalpeni. 

Hurnairath P. aged 42 years, DIo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Ahdura1iiThat, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, S/o. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 y&ats, Sb. M.P. Khadr, 
Maral 1-Iouse Ka11eni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkeputa House, Kalpeni. 

C.G. Naseefria Beegum, aged 36 years, D/o. Hamzakoya M.K., 
Chei'iyacharn.an Gath 1-louse, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,lged 33 years, Sb. Chariyakoya E., 

Koliyala 1-1068i, Kavaratti. 

1-lussain AIi aged 35 years, Sb. Na1Iakoâ, 
Chettipura Huuse, Kavaratti. 



a 	 S 
Jaffer, aged 3yea.rs, Sb. Hasan T.P., 
Kaladi I-IousIKavaratti. 

Basheer, aged36 years, Sb. Mohammed P., 
Kunni namel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunniname! l-1ouse Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeegurn, aged 31 years, Dbo. Kuttiyammed, 
Kunnam F-louse, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathirna. Manzil, Kava.ratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapuratha11am, Kavaratti. 

Noorul Ameeh, aged 33 years, Sb. Sayed Buhari, 
Palalarn 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, S/a. Hasainar, 
Umbiyapura House, Kavaratti. 

1-lussain B.,aged 43 years, Sb. Kuñhi Kunhi P., 
Biranthoda House, Kavaratti. 

MohammcdaliT.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam 1-louse, Kavaratti. 

Jassin C., aged 33 years, Sb. AU K.P., 
Chonam Hou'se Kavaratti. 

MohammedRafi; aged 37 year, Sb. 1-lamzath Haji A.P., 
Mo!okeiiura I-IOire, Kavaratti. 



Mohammed ShaffeeP.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikorn, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hôt.ise, Kavaratti. 

40.. Mushin, aged39 years, Sb. Nallakoya, 
Kuttitha.y4pura 1-louse, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Tharamfnakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palarnkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicäharn 1-louse, Kavaratti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheern A., aged 30 years, Sb. Khader, Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

	

48, 	Abdul 1-lashim M.l., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadish, aged 44 years, D/o. Ukkas, 
U rn bi apura  House, Kavaratti. 

C.P. Abdul Raza.k, aged 42 years, Sb. Mohammed, 
Charnaathapii House, Kavaratti. 

K. Abdi1 Rasheedu, aged 42 years, Sb. Hamzath, 
KunhibiyodaHous, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. 1-larneed, 
Chandipura 1-louse, Kavaratti. 

53, 	M.T.P. 1-labeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura 1-louse, Kavaratti. 



Modminath, aged 37 years, D/o. Kidav, 
Neliyarnpura House, Kavaratti. 

Halima, aged35 years, DIo. Koyamma, 
ThaleekepuraHouse, Kavaratti. 

Sayed Abdul Raheern, aged 46 years, Sb. Haji Sayed Shaikoya, 
Umrnahanodda House, Kavaratti.. 

Abdul Reheern, aged 30 years, Sb. I-Iamzath 
Mannayapura House, Kavaratti. 

58, 	Mullabi U.?., aged 38 years, D/o. Hamzath, 
Ulikanapura 1-louse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnmka1am, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged  39 years, Sb. Cheriyakoya, 
Edanilam 1-Ious, Kavaratti. 

Mariyommabi, aged 36 years, DIo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichi. pura House, Kavaratti. 

N4ubeena, aged 23 years, Dbo. Sayed Poo, 
Nd iyámpura ; Houe, Kavaratti. 

Salma,7aged 22 years, Dbo. Cheriyakoya, 
Vadaki.ia pura HOuse Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadkilapura, Kavaratti. 

Sairahanu P.E., aged 31 years, DbO. Sayed Shaik Koya, 
Madal 1-louse, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
Puthiya Manzil, Amini. 

Cheráko'aJaged 41 years, Sb. Abdul Khader, 
Pandai am House, Amini 



Cheriyakoya ;M.C., aged 32 years, Sb. Ha.meed, 
Me1acheaa House,Kadrnath 

ShafeeV.P.,aged 39 years, Sb. Isinail, 
Vadak-k.ilapura House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadinath. 

Shahul 1-lameed, aged 21 years, Sb. Ibrahirn, 
Melachetia I-louse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb, Khader, 
Attalada I-Iose,Anroth. 

Muthubi AK., aged 42 years, Dbo. Muthukoya, 
Appurakkat I-louse, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Airdroth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada BithathabiyyapurarnHouse, Androth. 

Asrnabi, aged 3 years, Wo. Koyamifia A., 
Mayyampokkda House, Androth. 

Shahnaz Beegum C.P.., aged 36 years, Dbo. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara j  aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada HOusC, Andtoth. 

Khaulath L, aged 38 years, D/o. Nallakoya T., 
Lavanàkkal House, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
ThaiIath 1-louse, Androth. 

Rahamth P., aged 42 years, D/o. Koya K.iadve, 
Pathada 1-louse, Androth. 
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Naseera. Banu M.K., aged 40 years, D/o. Kunhi Koya, 
Moo!akii.d Hduse,Androth. 

Kadee.ShOrnnläbi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 

ThacheryHoUse, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged45 years, DIo. Muthukoya K.P., 

Thachery House, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinarnrna6 House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegurn, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makkef, House, Androth. 

Safiya M., aged 39 years, DIo. Nallakoya M., 
Mathi.f4r1ousé Androth. 

Rahil N/I., agd 39 years, D/o. Nallakoya, 
Mathi1:Houe, Androth. 

Hussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussain. •E.K., aged 48 years, Sb. Seethikoya, 
Edaya! House, Androth. 

SayeedYIohm.md Koya L., aged 54 years, Sb. Kader P., 

Lavanà4ka1 :0e, Androth. 



Hussain K., aged 50 years, Sb. Sayed Bhkari T.M., 
KunnahadaklouSe, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedrnohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, S/o. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave,.Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus  

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavarat:ti - 682 555. 

	

3 	Director, Department of Labour and Employment, 
Admnistration ol the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Deaitrnent of Education, Administration of the Union Territory 
of Lakshadweep, Kavãratti, represented by its Director - 682 555. 

l)epartnept ófAgricUlture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

l)epaitnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavarti, iepresented by its Director —682 555 

	

7 	Departinent of Fisheries, Administration of the Union Territory of 
L akshcIweep, Kavaratti, represented by its Director - 682 555 

	

8. 	Department of Animal Husbandry, Administration of the Union 
TerrtO'y of Lakshadweep, Kavaratti, 
represented by its Director-682555, 



Qi 

Lakshadweep Khadi and Village Industries Board, 
Kavaratti, rrsented by its Chairman - 682 555. 

Revenue Sub; Divisional Officer, Kavaratti Island —682555. 

Sub Divisioral Officer; Amini Island - 682 554. 

Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

Laksh['3 District Panchayat, District Panchayat (HQ), 
Kavaratti, 	: 

representçd by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kaleni Island, represented by its 
Executi.ve  Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (weep) Panchayat, Amini Island, 
represented by its Executive Officer-682 554. 

VillageDwep) Patichayat, 
Kadañah 'Is1and, represented by its 
ExecUte Officer - 682 553. 

Village (Dwep) Panchayat, 
Androth Is1nd, represented by its 
Executive Officer— 682 552. 

[By Advocate: Sri S. Rdhakrishnan (Rl-8 & 10-18)] 

58. OA 392/2013 

I. 	l-1us.ih, S/6Aboos•ála, 
Sai a1mappada (Konchukakada) House, 
Ag4resntly working as Cleaner, 
RGS Hpit1, Agatti 

2. 	Shuk..ori S/b late Kidave, 
Pakrurñupanbda 1-louse, Agathi, 
Presehlwrking as Cleaner, 
RGS Hopia1, Agatti. 

3, 	Latheef, S16Attalya, 
Kalkanida 11oue, Agathi, 
Presently wOki n.g as Cleaner, 
RGS 1-19 s0 i.1, Agatti. 

Respondents 



1-lameedath, D/o Koyassan, 
Aynepara I-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Subaida, D/o Mohaned, 
Kulalioda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Hajara, D/o late 1-lyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheernabi, D/b late. Shamsuddeen, 
I-I Beepapada ouse, Agathi, 

Presently woking as Cleaner, 
RGS 1-lospital, Agatti. 

Abidaj)/o 1-lameed, 
Makkiyachoda House, Agathi, 

reefi!y wOiking as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, DIo Mohamed, 
Koylarn Iious, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Sulainn, S/O Harnza, 
Kalarhithiyoda I louse, Agathi, 
PreseIy world ng as C leaner, 
RGS Hospital, Agatti. 

Mahamood, /o Koyassan, 
Arnperpally 1-louse, Agathi, 
Presently working as Cleane, 
RGS Hospital, Agatti. 

Saifulla, S/o Abdurahirnan, 
MariyathodaHou.sc, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

AbUuIirnari,  S/0 late Harnza, 
M1i.l 	I-use, Agathi, 
Preseñ 1y wçirking as Dhobi, 
RGS 1-lospital, Agatti. 



so 	 I 	S 
AblIer. S/o Ummer, 

•.t: House, Agathi, 
PrçTh 	ring as Dhobi, 
RGS Ho.spita1Agatti. 

AbduIla, S/o•Khalid, 
Kandavar Gothi 1-louse, Agathi, 
Presen tl y  working as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri 1. Ramadas) 

Versus 

The Adminidator, 
Unioi lerritory of Lakshadweep, 
Kavtti.-682555 

The CHurpeon, 
Village (Dweep) Panchayat, 
AgattiiandUnion Territry of Lakshadweep 682553 

The MèdicalOfficer in charge, 
Comiinit.y Health Centre, Agatti Island, 
Union Territory of Lakshadweep682553 	 Respondents 

(By AdvóateSri S. Radhakrishnan (Rl&3)) 

59. OA392Oi3 

1 	C Muilkoya, aged 44 yeats 
Sb Suaj, Chekiiyarnrnakada House, 
Kadarnat, Skilled Labourer, 
Office .ôf the 	ssistant Engineer Electrical,. 
EectricalStib Division, Kadamat. 

2. 	K,P,Jàlálddecn, aged 41 years, 
S/o 1 1nieed Madkinachetta, Kattipura House, 
Skilled, Liboirer, 
Offic1Uç, Assistant Engineer Electrical, 
Elèótrfti Sub Division, Kadarnat. 

3 K. P Iaihishi aged 31 yeats, Sb late Nallakoya 
Kuiihi.j5anda House, Kadarnat, Skilled Labourer, 
Office of the Assistant Fngineer Electrical, 
Electi cl Sub Division, Kadarnat 

B.M. Aadul.1a, aged 42 years, So Hameed Melachetta, 

	

_______-- ------ .-------------------- 	 .-.- 



• 	
.:... 

B irLyomipdd.House Kadamat, Skilled Labourer, 
Office dfthe 	ssistant Engineer Electrical, 
Electrical Sub Division, Kadamat. 

5. 	K.P: Kunhikya,'agcd 41 years, S/o late Hassainar, 
Keelac}erryHdiuse, Kadarnat, Skilled Labourer, 
Office .olthe Assistant Engineer, Electrical, 
Electrical Sub Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The.A:drninis.trat.or, 
Union: Territory of Lakshadweep, 
Kavaratti-682555, 

• 	 2. 	The Directdr:ofPanchayat, 
Department 6 fPanchayat, 

• Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

3 	he Chief Executive Officer, District Panchayat, 
Kadanat-682 556. 

l'hc Assistant Engineer, Electrical, 
Electfia1 Sub Division, Kadarnat-682 556. 

5 	1 h Ch Ui pci son, 
Viftagc wep Panchayat, Kadarnat 682 556 

(By Advocâ1,éri S.,.Radhakrishnan(R1-4)) 

60. OA39/2Qi3 

UP. Jamal.S/o CO. Koyamma, aged 39 years 
woi king as Skilled Labowei 
AninaI H bandry Unit, 
Union feu Itoly of Lakshadweep Kalpeni-682 557 
and iesidi1ng t Umprampappada House, 

557. 

T..thkdyb, S/o late M.K. Harnzakoya, aged 43 years 
worl'iñgas S)illed Labourer, 
Animal Husbandiy Unit, 
UiTcrritory of Lakshadweep, Kalpeni-682 557 
and rsi.ding at Thithiyapada House, 

• 	 Kalpèni Islaiid-682 557. 

M. l-lyder, S/o late M.K. Yousef, aged 43 years 
workings (iiival Labourer, 



H 

Animal Husbndry Unit, 
Union Teritôiy of Lakshadweep, Kalpeni-682 557 
and residing 	t: Manchiyanam House, 
Ka!peiiiard-682 557. 

4 K 0 Mo1amned Ibnu Jaffer, S/o K P Sayed, aged 44 
years;  v orldn 	as Casual Labourer, 
AnitaJl lusbahdry .Unit, 
Union Juuitoiy ofLakshadweep, Kalpeni-682 557 
and : ?e s id ngt Kakatchiyoda House, 
Kalpeni' Iland-682 557. 

 M.K. Nasee.r,:S/o P.Cheriyakoya, aged 33 years 
worldn.g as Casual Labourer, 
Animal Husbandry Unit, 
Union TerritOry 'of Lakshadweep, Kalpeni-682 557 
and residing iitMalmikakkada.House,' - 
Kalpeni Is:land-681557. 

 M. Kalam, S/o MC. Muthukoya, aged 34 years 
oki'g as 	asual'. Labourer;  

Aniña1 .:HUhfldrY Unit, 
Unn Territoi y of Lakshadweep, Kalpeni-682 557 
anrsidint Maral House, 
Kalpeni Isl6d-682 557 

 K.K. Mohathmed Rafeeque, S/o V.K. Kojankoya, aged 45 
years,.working as. Casual Labourer, 

Animal Uuslandry. Unit, 
Unioi Tehiry- of Lakshadweep, Kalpeni-682 557 
àndiesidinhtKandarnka1ärn House, 
Ka1e:hi'.lrid-:682-557.' 	, 

8 M Iunhkôya, Sb 	late M C Ahrnedkunji, aged 47 years 
workir 	açasual Labourer, 
Anp141-Juslandiy Unit, 
Umbd Te i itdiy of Lakshadweep, Kalpeni-682 557 
and resiqrng 	t Maial House, Kalpeni Islarid-682 557 

9. K.O:AbdulSlatri S/oP. Assainar, aged 39 years 
wQrking'as q'aual Labourer, 
Animal Husbandry Unit,' 
UniOn Tei'ritr' of Lakshadweep, Kalpeni-682.557 
and resiing bit' Kakatchiyoda House, 
Ka.lpèni ilarid7682 .557. 

10 P P Muthaf'a, Sb 	late Sayedmuharnmedkoya, 
aged 47reai$, woiking as Casual Labourer, 
Ani4l J-Tuslandiy Unit, 

jr 



The Adiinisiatoi 
Uicn 	ritory of Lakshadweep, 

- 	 a ra  

The Director.OPanch'4Yat, 
Deparm.ent fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti -6 825 55. 	 Respondents 

(By Advocate: Sri S. Raçthakrishnan) 

62. OA400/20.13 

P.P Sirâj,. a 	14 years,:S/o M. Subair, 
Puth'iyaPan'11aram I-louse, Agatti Island, 
Unih'erritY of Lakshadweep. 

Noushad.•Aliged2 years, S/o U. Sabjan, 
Keela Saramina Pada House, Agatti Island, 
UniOn 1,17

.0rritol ry of Lakshadweep.  

M.I. Adul Naer, aged 28  years, Sb M. Abdul Rahiman, 
Mela Jffojm House, Agatti Island, 
Union 1'1- 1 - itoiy of Lakshadweep. 

4 	F P Khalid, aged 30 years, S/o Kidave, 
Mela 111am 1-100se, Agatti Island, 
Union 1 ci ritoi y of Lakshadweep 

K.C:; AbduLShuko.qr, aged 38 years, S/o Kasmi, 
Kariyamachetti House, Agatti Island, 
Union'ierrty of Lakshadweep. 

MY. Niamuddin, aged 27 years, S/o M. Abusala, 
M.e1apua.  I1use Agatti Island, 
Union I ii itoiy of Lakshadweep 	 Applicants 

(By Advocate Sii N Anilkumai) 

Versus 

Th Adimnist;rator, 
Union Terntoryof Lakshadweep, 
Ka'artti.-69255 I 

The Chai.rpcison, 



3. 

Union 'l erritory of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni lsla6d-682 557. 

(By Advote: ri 1 Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555 

2, 	The Director of Panchayat, 
Department of Panchayat, 
Union.'Ferr,iOry of Lakshadweep, 
Kavaratti,-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
UnionHTerri.tory of Lakshadweep, 
1,',avaratti-6;S255 

4. 	'['he. Veterinay Assistant Surgeon, 
Village Deep Panchayat, 
Ka!peni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Sainul A bid, S/o Yusuf, aged 40 years, 
Chtiyairfria!lala I-10se, Kadamat, 

Panchayat, Kadamat. 

Abu1 Shukobr, S/o Sayed Au, aged 41 years, 
Ukkayachetta I-louse, Kadarnat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam I-louse, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keertl'ii Mahal I-louse, Kadarnat, 
1-IeIpe District Panchayat, Kadamat. 

(By Advdc: Sri R. Sreeraj) 

Versus 

10 

Applicants 

Respondents 

Applicants 



C. 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-6825'5:1 

The Director of Pahchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-6825 5 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA_404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territry of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technol'Ogy- Kalpeni I)weep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshath'eep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daiy I Daniel) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 
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4. 	The Director, 

I)epartment of Science & Technology 
Kalpen I. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Ali, 
Skilled Labourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

[)irector of Panchayát, 
[)epartrnent of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kay aratt 1-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
1-lomeopathic Attender in Homeopathic Unit 
Kiltann [)weep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 



The Administrator, 
Union Territory of Lakshadweep, 	- 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)iector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary I-Iealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 	 - 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 y.ears, SboBamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

I-Iafsath M., aged 46 •years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U.,  aged 48 years, S/o Ahamed, 
Uriybda House, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkil appura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, igatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



ss 

10. 	Saromma M., aged 39 years, D/o 1-lamza, 
Mariyathoda 1-louse, Agatti. 

II. 	Ashraf AK., aged 42 years, S/oAharned M.,. 
Achan Kuttiyoda House, Agatti. 

Abdul Razak R., aged 33 years, S/o Harnza U., 
Roullammada I-louse, Agatti. 

Shafiabi PP., aged 36 years, D/o l-Iamza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangsh) 

Versus 

I. 	The Adm liii strator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratli-682555. 

Director of Pnnc.hayats, 
Department. of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti6825.55. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island rpreseffied by 
its Excecutiv Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 44 ,41/2013 

Aboosalih, Sb Rashccd Koya 
Padalapura,.Kilta.n Island. 	.... . 
Union Terri.toiy ..f Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri ShabüSreedharan) 

Versus . 	 .. 

1. 	Union 'lerritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadwcep, Pin-682558. 

The Executive Ofcer, 
Village (Dweep)Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

1-lameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badr K, aged 28 years, 
Kutt U kum (I-I) K i I tan Island, 
Union Territory of Lakshadweep. 
Workiig as Casual labourer in 
Lakshdweep Building Development Board, iKiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (1-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building I)eveloprnent Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building I)eveloprnent Board, 
Kiltan.. 	 Applicants 



Ile  
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Parichayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Sal math 
D/o. Sayed Koya 
Madapally House 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangsh) 

Versus 

he Administrator, 
AdminJ'tration of the Union Territory 
of Lakhadweep, Kavaratti 682 555. 

The [)irector (Services) 
Adhiinisttion ofthe Union Territory 
of Lakshadweep (Secretariat), 
Kavartti 	82555. 

Department of Science and Technology 
Union Tdrritory of Lakshadweep, 
Kavarathi —682 555. 
Represented by its Director. 	 Respondents 

(By Advocatç Mr. S. Radhakrishnan) 

70. 	OA 492/2013 



K. Bushra Bgurn, W/o Hakeern, 
Aged 27 years, Casual Labour, 
Office oithe Veterinary Assistant Surgeon, 
Animal Husbndry Unit, Arnini. 
Lakshadweep-682 552. Applicant 

(By Advocate: Sri V.B. Hainarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 68255. 

2. 	The Dftector of Panchayat, 
Department of Panchayat, 
Union Territory of Uakshadweep, 
Kavartti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal I-Iusbandiy Unit, Amini. 

	

- 	Union Territory of Lakshadwep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadwep -682552. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2 013  

Rahrnath Beegum Kelakunnildam, 
W/o. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam 1-louse, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN - 682 556. 

	

2. 	Mohaii'imed Shafi Qraishi Malika, 
S/o. M. Sayedali; 
Data Entry Operatoi (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat island, 

Respondents 



• 	

..,• 

(oz 

Applicants Union Territory of Lakshadwep,PIN —682 556  

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratb i. 

The District Programme Coordinator, 
MGNREGA, Kavara.thi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respoiidents 

(By Advocate Mr. .S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintehance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : 1<unninamel I-louse 
Arnini Island, Union Thrritory of Lakshadweep 
Pin - 682 552 • 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Vemsus 

	

1. 	TheAd,jnistrator 
Union .Fkritory ofLakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

	

2, 	The Executive Engneer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

3. 	The Secretary (Panchayats) 
(Directorate .of Panchayats) 
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Administration of the Uniori Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union lerritory ol Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(B),  Advocate: M r,S.Radhakrishnan (RI .-3,5&6) 

73. 	O.A No. 509/2013 

Ma1eela Beegum K.C. 
D/o. indeen Kandilath 
Kaval Chetta F-louse, Androth. 

Shahida Beegum K. 
DIo. llamzakoya 
Kand lath I-louse, Androth, 

Subaida M. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

AyshBccgum P.V.K 
D/o. Yakoob P.1K 
PuthiyPentamveli Kad 
And roth. 

Rahmath Beegum K 
D/o. I-lamzakoya P.P 
Kunhali 1-louse, Androth. 

Thahiia L.  
D/o. Seethi Nallal 
Lavanakal 1-louse 
And ioth. 

Subaida A. 
D/o. Sycd Mohammed M. 



• 	 . 

Q 
Aliyathara 1-louse, Androth. 

Fathirnathu Suhurabi P.V.K 
DIo. Majëed P.V.K 
Pentan6be1i Kad, Andtoth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandi1th House, Androth. 

RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegurn C.P.1 
D/o. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsabi P.U.P 
Dbo, Fàkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

VeSJS 

The Administrator, 
Administration of the Union Territory 
of Lakhadweep, Kavarathi - 682 555. 

2 	DnectQf ate of lndustiies 
Uriion.Trritory of Lakshadweep 
Kavaräthi, represented by the 
Director of Industries - 682 555. 

3; 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mi'. S. Radhakrishnan) 

74. 0AS1012013 

1-iaseena4(D, 1-laseenabi Therakkal 
Thei akkcfl 1-louse, Kadamath 
Data 	Operator 
Villag&l.weep Panchayath, Kadamath 	 Applicant 

(By Advocat Mr.R.Sreeraj) 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
z\dministration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Ihe Executive Officer, 
\/iflagc (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
ii lage ([)weep) Panchayath 

Kadamai. 682 556 

'[he I)istrict Progi'amme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Pro gra iii me Officer M (iNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

I. 	K.V.Naseer 
Kodavalappu I-louse, Ki Itan 
Cook, Government Senioi Secondary School 
Kiltan 

2. 	1K .P.Da wood, 
Ki lappura 1-louse, Ki Itan 
Peon, Government Senior Secondary School Applicants 
IKiltan 	 Applicants 

(By Advocate: Mr. R. Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavai'utti - 682 555 

The I)irector of Panchayath 



106. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kad amat Ii 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadamath Island 

M,P.Attakoya 
Cook, Government J.B.School 
K adarnath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
K ad arnath 
Residing at Kunnumpura 
Kadamath Island 



Ummer RP.J 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadarnath Island 

HidayathullaP 
Cook, Government J,B.Schpbl 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.Schbol 
Kadarnath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadarnath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 	

H 

Kadamath Island 	. 	 . 	Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

TheAdministrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 
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Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
I)river, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nhru Senior Secondary School 
Kadamai.h Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam House, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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 Muharnrfled Salib 
Aynepu ra 1-louse, Kavaratti. 

 Fareeda Beegam 
Molokepura House, Kavratti. 

 Saleem 
Pallieham I-louse, Kavarati. 

 Bamban 
Nambicharn House, Kaväratti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

 Nafeesathbi 
'Poodiyam House, Kavaratti. 

 :Jama.Iiyath 
Thirinipura House, Kavatti. 

 Fazeela Beegurn 
Kannipura House, Kavanajti. 

 Ummer 
Thirinikad House, Kavattti. 

 Firozkan 
Athnac harnrnada I-louse, 'Kavaratti, 

 Jaffer 
Marikilarn House, Kavaratti. 

• 	 16. Amanulla, 
Mela Illarn House, Ka'aratti. 

17. Sirajudheen 
• Molokepura House, Ka'äratti. 

18, Hiyasudheen 
Chamayathapura 1-Ious,1avaratti. 

 Fathähudeen 
Kadapurathaba House, Kävaratti. 

 Muneer 
Kuttipapepura 1--louse, 	avaratti. 



	

21. 	Ashik 
Puthiya Al ikom House, Kvaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

MujeebRahrnanT.P, 
Thaleka Pura, Kavaratti 

Jamhar 1-Jussain 
Beeranthoda House, Kaáatti. 

Mulisin 
Beeianthoda House, Kavaratti. 

Rauf 
Chettipura House, Kavratti. 

1-Jazarath 
Chungarn House, Kavartti 

Khalid 
Thottathapura House, KSv.aratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Director ofAgriculture . 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kav'aratti - 682 555 

Director of Animal 1-1usndry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchaàth Kavaratti Island 
represented by its Executive Officer, 



tTa 
	

UI 

Pin-682554 
	

Respondents 

(By Advocate: Mr.S.Radhakrihñan) 

79. OA 58212013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeegum 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

Applicants 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library,Kilthan Mafid 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed KoyaS.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshàtheep, Pin -682 555. 	Applicart 

(By Advocate: Mr. Shahu Sreedharan) 

Versus 

I. 	Union Teritoty of Lakhadweep, represented by the 
Administrator, Kavaratfi Island, Pin - 682 555. 

2 	1 he Director of Panchayath, Union Terutory of Lakshadweep, 

/ 
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• 	

. 	 .: 

Kavaratti Island, Pin - 68.2 555. 

The Chairperson, Vil1ag.:{Dweep) Panchaath, 
Kiltan Island, Union Teritory of Lakshadweep, 
Pin— 682 558. 

The Executive Officer, V.11age (Dweep) Panchayath., 
Kiltan Island, Union Terii.tOry of Lakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Teriitory of Lakshadweep, 
Pin - 682 558. . 	.: 	 . 	Respondents 

[By Advocate: Sri S. Radhakishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, S/o. 1-Iarnzath, 
Sara Manzil House, Agatti. 	2 . 	.. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 	: 
Administration of the Unior Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats,rL 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavara.tti - 682 555. 

Department of Education, Administration,ofT the 
Union Territory of Lakshadweep, Kavaratti, 
represented byits Directo-:682 555. 

Village (Dweep) Panchayat, 
Agatti Island, representeby its Executive Officer, 
682 554. 	• 	• 	 . 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. OA 635/2013 

Fathahudheen K.P.., aged 40 years., Sb. Sayed Mu.harnmed Koya, 
Kattampalli 1-iouse, Agatti. 	. 

Younis, aged 31 years.S/b. Abdulla, Mariyathoda House, 
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Agatti. 

KM. Shahida, aged 40 yeae, D/o. Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Amina, aged. 46 years, OIo, Abdul Rahman, 
Kuttiyam Mukriyoda House, Agatti. 	Applicants 

(By Advocate: Sri K.B.. Gangesh) 

Versus 

The Administrator, 
Administration of the Unipri Territpry of Lakshadweep, 
Kavaratti-682 555. 	.. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti.— 682 555 

Medical Officer in charge:,. 
Community Health Centre, Agatti 682 553. 

Medical Officet in Ch&ge,jvGandY) Spec 	y Hospta, 

Agatti - 682 553. 

Village (Dweep) Panchayät, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013  

Fareeda Beegm MI.; Meppada 111am,. 
Agatti Island. 	 . 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
AdminiStration of the UniTritorY of Lakshadweep, 
Kavaratti-682 555 

2. 	Director of Panchayats, 
Department of Panchayat 
Administration of Union Territor' of Lakshadweep, 
Kavaratti - 682 5.54. 



	

3. 	Project Manager, Desiccated çoc6iut Powder Unit, 
Lakshadweep Deve1opmentC6rporation Ltd., 
Agatti, Kavaratti - 682 554. 

	

4, 	The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti - 682 554. 

5. 	\'illage (Dweep) Panchayat 
Agatti Island, represented by its Executive Officer, 
682 553. 	 1 	H 

(By Advocate: Sri S. adha1ishna)' 

84. OA 822/2013 

B.P. Navas, Aged 27 years, S/o. Kai M.P., 
Valiyapura House, Kilthaii Island P.O., 
U.T. o[Lakshadweep. 

(By Advocate: Sri P.V. Mohanan) 

H 
 Versus 

1 . 	The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Respondents 

Applicant 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lhadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kiithan Island - 682 556. 	 Respondents 

85. 0A880/2013 

MuthukoyaN.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshadep- 682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedhaian) 

V e rs us 

1, 	Union Territory of Lakshadwep tepresented 
by the Administrator 
Kavaratti Island —682 555 H 
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Director of Panchayath.H 
Union Territory of Lakhadweep 
Kavaraffi Island - 682 555 

The Senior Adh-iinistratjve Officer 
Education (District Parayath) 
Union Territory of Lakshàdweep 
Kavarattj Island - 682 5 

The Principal 
Government Senior SeOjdari School 
District Panchayat, Kiltà' Island 
Union Territory of Laksladweep 682 558 

(By Advocate: Mr.S.Radhakrishàn) 
si 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta Hou 
Chetlat Island 
Union Territory of Lakshdè 682 554 

(By Advocate: Mr. Shabu Sreediàtaii) 

Verss 

Union Territory of Lakshàhéëp.represented 
by the Administrator  
Kavarattj Island —682  

The Director of PanchaäthY 
Union Territory of Lakshád weep 
Kavarattj Island - 682 55 

The Senior Administrative Offiéer 
Education (District Panchayath) 
Union Territory of Lakshdweep 
Kavaratti Island - 682 

The Principal 	Hh 
Government Senior Secohdary School 
District Panchayat, Chet1•t Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakrishnan) 

Respondents 

Applicant 

Respondents 



87. 0A904/2013 

KadeejaC.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr. K.B.Gangesh). 

Versus 

1 . 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Applicant 

S 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The Director (Rural developñàt) 
Department of Rural Deve!opfrient 
Administration of the Union Territory 
of Lakshadweep, Kavaratti 1-682555 

(By Advocate: Mr. S .Radhakrishnan) 

88. OA 905/2013 

I. 	Abdul Khader C. 	S  
Chekkiriyamniada I-louse : 
Agatti Island 

2. 	B4ar Jamhar çp 
Thekiapura House 	. 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administiatoi 
Administration of the UnionTeritôry of Lakshadweep 
Kavarattj Island - 682 555 

2. 	Director of Panchayaths 
Department of Pancha'aths 
Administration of the Union Trdtdry of Lakshadweep 
Kavarattj Island - 682 555 

Respondents 

Appi icants 



Project Manager 
Desiccated Coconut Pôvder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682555 

The Deputy Directdr (Admn). 
Lakshadweep Development Corporation 
Kavaratti - 682 555 

Village (Dweep) Panchayath 
Agatti Island represented byits 
Executive Officer - 682$53 0 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

Safiyullah K.C. . 	.; 
Kuttiyachada House 
Kalpeni Island 	. .. 

Saifulla M.l 
	l:Tt 

Melaillam House 
.T'...l___.._: T_l_ - -I i\.alperli isianu 	. 

r 	. 
KunhikoyaM.V 
Mathil Valiyamrnada House 
Kalpeni Island 

Kidave 1<1.0 
Kakkachiyoda I-louse 
Kalpeni I-louse 	]lT 

(By Advocate: Mr.K.B.Gangesh) 

Versus, 

I. 	The Administrator 
Administration of the 1.iJriion Titory of Lakshadweep 
Kavaratti Island —682555 

Director orPanchayath 
Department of Pancha'aths 
Administration of the Union Territory o'Lakshadweep 
Kavaratti Island - 682 

Lakshadweep Buildingeye1opmerit Board 
Union Tern toly of Lakhadweëp: 
Kavaratti represented y.its Secretary —682 555 

1••. 

Respondents 

Applicants 



H 	'H 

The Technical Officer 
Lakshadweep Building tevelopment Board 

Kalpenilsland-682553Y 

Village (Dweep) Panchayth 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishi'ian) 

90. OA 942/2013 	 1 
I. 	Mohammed Ashik 

Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath 1-louse 	H 

Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

S 

Respondents 

Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 	- 
Administration of the Unidi 
Kavaratti Island - 682 555 

Territory of Lakshadweep 

Director of Panchayaths 
Department of Panchayath 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 55 

The Technical Officer 
Lakshadweep Building Development Board 
Androth Island - 682554 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - .682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salani N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohamrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Minisiry of Home Affairs 
NewDelhi — IlU 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr. S .Radhakri shnan (R2-4) 

92. 	OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territoiy of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: M r.S . Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Interñâl Inspector 
Agricultural Department, Kalpeni 
Kunnarnkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Jqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
UniOn Territory of Lakshadweep 



	

4fr ,  
0 3. 	Fareeda Beegum P.V 

Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpen.i Island 
Union Territory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaraitti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual. Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanarn Pally House 
Kalpeni 	. 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

Thetion of India 
RepSented by the Secretary to 
Govëriment of India, 
Mihistry of Home Affairs 
New Delhi - 110 001. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

ORDER 

Hon' ble M rJ ustice A.K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

deparments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original plications), these casual 

employees were .engaged/disegged by VilIag71weep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance ol all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue ol'a direction to the respondents to regularize their services. In the case ola 

few others who have be retrenched on completion of the period of engagement, 

the prayer is for issue a direction to re-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned coinsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casualidaily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

5, 	in the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondeilts is that their engagement being of 

casuai nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular se1ction process and that such 

engagements were not against sanctioned posts. 

6. 	In. this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention: - 

I. 	Secretary, State o/Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 SCC I. 

2. 	State of Rajasihan Vs. Dava Lal - (2011) 2 SCC 429; 
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Swya Prakash and Others Vs. Slate of J3ihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R. N. Nanjundappa Vs. T.. Thimmiah - (1972) 1 SCC 409. 

Jeemon V.]?. Vs. Slate of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsamina -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 3474 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various I)epartments like the Department of Science 

& Technology, Industries, Environment &. iorests, .1ectr1eILy, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in CA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants' in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this processof casual engagement on daily wage basis for 89 days 



*- has been gOing on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobsons choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the 1-Ugh Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Nanjundappa - (1972) 1 scc 409 & B.N.Nagarajan - (1979) 4 scc 

507 - as a one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Doyanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in .Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not he a ground for directing 
regularization. Regilarizat ion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departuie is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the conslilutional 
scheme, itis imperative that the some must he done within the 
jour corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified 	period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Instittte and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



In Nanjundappa (Supra), the Apex' Court had held thus:- 

Jf the appointment itself is in infraction of the rules or if it is in 
violation of' the provis.ons of the Constitution, illegality cannot be 
regularized. RatJlcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 

have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the flve judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregu .larly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the se•rv ices of quite a number of those employees throughout the yeai; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Adñiinistration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departments under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchavath Cases 

In the other bunch of 80 Original Applications, in which the 

app1icats have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Ketala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Pancha'at of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

• the Unibn of India, in O.M.No. 51016/86IEstt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Louncil Act. StUI later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of' Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayais for granting 
temporary status to casual labourers as per the parameters of the 
schè'iie. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admiiistraiion prescribes the scheme to the Panchayais for 
regula.rization of eligible casual workers, no regular appointments 
would be made by the Paichayais in respect of at least two third of 
thrqgular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

('d No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original ApplicationsNô.1297 & 218 of 1998 had rejected an 

identical relief claimed by isome other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O,As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be apointmeni orders and the subsequent service 
cerl(/icates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T of 
Lakshadwéep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t)ie adminis1ratio/ and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might hav offered some succor by way of dail .y rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As mailers stand, the Administration of U. T of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicanis are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
.Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench or the High 

Court in O.P.No.28776/200I. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned sUpra. This order was a)'o confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the ahoie mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of. 
Temporar~y Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Pan chayats for granting tern porarv status /0 
casual labourers. The direction given to the Panchayat not to effeci 
any appointments till the Lakshadweèp Administration frames 
Scheme, is illegal and do not fill, within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in QA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artic'es 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" emp1oyees However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learn.ed counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going 	by 	the 	decision in Naderkoya (Supra), 	this Tribunal 	has 	no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

SriN.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed, in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special ski/I; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculationil TI and the like and also those who have been 
inducted under specific schemes 

Those who have tbeen inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to cafe gory (a) or (b) above, they may màkO due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have beenOnga gad under the''MGiVRGScdUId be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimUm of 100 days, which 'would enable those 'whO 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice of two 
weeks before disengagement. 

13; In respect of, (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it/s subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

14. 	In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stàtOd to belTi), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars w,hich are marked as Annexure A5 to A8 in OA 

300/201,3. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevaihng unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential sevices would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 'tO years is also 

equally. pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extrâmely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Mministration. However, the Mministration 

shall address: the issue relating to all these employees:who have been toiling 

for years together on casual basis with utmost compassion, and give1 them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular, recruitment. 

Original Application Nos. 212, 266, 268, 299 1  325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordep in force as on today shall rómain cictended till 
April4,2014. 

K.GEORGI.JOSEPH 	 JUSTICE A.K.BASHEILR 
ADMINISTRATIvE MEMBER 	 JUDICIAL MEMBER 
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